
Jammu and Kashmir
Pollution Contro! Committee

chairman8Tjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

Enct: (As above)

J&K PCC Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Consuttant (Judiciat),
Hon'ble NationaI Green Tribuna[, (P.B)
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Sub: - Compliance Status of att Brick Kitns in the Union Territory of Jammu &
Kashmir submitted in comptiance to Hon'bl,e National Green Tribunal,
Order Dated 02-02-2024 in O.A No.594 l2022titted Syed Riyaz V/s Union
Territory of J&K and Ors.

Sir,

ln comptiance to the Hon'bte National Green Tribunal, Order Dated 02-02-

2024 in OA No. 594/2022 titted Syed Riyaz V/s UT of Jammu and Kashmir, kindty

find enctosed the Compliance Status of att Brick Kitns in the Union Territory of

Jammu & Kashmir, in this regard.

The Comptiance status may kindty be taken on record and placed before the

Hon'ble NGT for consideration please.

Yours faithfutty,

e6{'d.t*-4
(Ghanshim SinEnl JKAS {+. -Member Secretary ' -r
JKPCC, Jammu

i
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Before the Hon'bte NationaI Green Tribunat
Principat Bench, New DeLhi

OriginatApptication No. 594 of 2022

IN THE MATTER OF Syed Riyaz v/s Union Territory of
Jammu and Kashmir.

Compliance Status of att Brick Kitns in the Union Territory of Jammu &

Kashmir submitted in comptiance to Hon'ble National Green Tribunat

order Dated 02-02-2024 in o.A No. 594 / 2022 titted Syed Riyaz v/s

Union Territory of J&K and Ors.

Background

The Hon'bte NationaI Green Tribunat (NGT) was pteased to pass

fottowing directions vide its dated 02-02-2024 in the O.A No. 594/2022

operative part of which is as under: -

" 132 brick kilns are operating without consent in contravention of the

direction of the Tribunal dated 04.01 .2024 wherein concerned officers of

l&K PCC were directed to ensure that no brick kitn is set up and operated

without obtaining consentto Esfabtis h (crE) / consentto operate (cro)

from I&KPCC and without due compliance of environmental norms.

ln the report dated 20.01.2024 nothing has been disc/osed as regards

the action which has been taken against 132 brick kitns operating

without consent. Hence, we deem it proper to issue notice to principat

secretary, Department of Environment, l&K requiring him to file
response disc/osing action taken for proper functioning of J&K pcc and

26b*
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also action taken against the brick kitns which have been set up and are

operating without CTE/CTO and without fottowing environmental norms.

Letresponse be filed by Principal Secretary, Department of Environment,

J&K at least one week before the next date of hearing by email at judiciat-

ngt@gov.in preferably in the form of searchable pDF/ OCR Support pDF

and not in the form of lmage pDF."

ln Comptiance to the Hon,bte NGT directions as referred above, the

Action Taken against the brick kilns, which have been set up and are

operating without CTE/CTO and without fol.towing environmental

norms is submitted as under: -

1 . The updated status of brick kitns in the UT of Jammu and Kashmir

is summarised here as under:-

Totat number ot the Brick kitns in J&K

A) Brick Kitns consented
(i) Brick Kitns FunctionaI with Consent

to operate (cTo)
(ii) Brick Kitns consented for Consent to

Estabtish (cTE)
Sub Totat= a

B) Brick Kitns without Consent to
Operate/ Expired/Ref used

(i) Brick Kitns without Consent
(ii) Brick Kitns with Expired Consent to

operate vatidity
(iii) Brick Kitns with Expired Consent to

Estabtish
(iv) Brick Kitns with refused Consent

Sub Totat = b

Grand Total = a+b

570

203

o2

205

05

05
365

570
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2. That, out of 570 brick kitns in the Union Territory of Jammu and

Kashmir, 205 Brick kitns are consented and are in operation with
va[id consent of the J&K pottution Controt Committee and in

remaining 365 brick kitns, there are different categories viz. 122brick
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kitns those who have not obtained Consent and have ordered to be

closed by the J&K PCC and in remaining 243 brick kitns there are238

brick kil.ns those who have obtained consent eartier but have not

renewed their consent under provision of Water/Air Acts have atso

been ctosed bythe J&K PCC tittthey gettheir consents renewed and

in 05 cases, consent have been refused for not fottowing norms. lt is

to mentioned here that atl these 243 brick kitns are also ordered to

be closed titt they renew their consent fottowing environmenta[

norms. The updated status of brick kitns is appended as

Annexure (A).

3. That regarding implementation status of closure order, out of 365,

closure orders issued in respect of the brick kitns which were

operating without consent, 326 closure orders as per the reports of

respective Regionat Directors and Divisionat Officers stands

imptemented. Remaining 39 brick kilns out of the brick kitns in

respect of which ctosure orders have been issued in first week of

April 2024 are in the process of imptementation through the

respective District Magistrates. However, it ls learnt that no brick ki[n

is currently functionat.

4. That the Consent Status of att Brick Kil.ns of J&K has been uptoaded

on the website of J&K PotLution Control Committee i.e.

https://jkpcc.nic.net.in (Scroll on main page and under information

>General information>Public notice>Consent Status of Brick Kilns in

UT ot J&lQ. The status is regutarty updated as & when consent is

issued/renewed.

5. That, Directions under Section 31 (A) of Air (Prevention and Control

of Pottution) Act, 1981 have been issued from time to time to att the

District Magistrates (DMs) to ensure that no Brick Kitn is setup and

Page 3 of 5
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operated without obtaining mandatory Consent to Establish and

Consent to Operate from JK pCC and without due compl.iance with

environmental norms. The tatest directions issued to att the District

Magistrate as on O1-O4-2O24 for ensuring that no brick kitns is

aLtowed to operate wlthout having vatid consent from J&K pottution

Controt Committee. Copies of directions issued to District

14agistrates (DMs) are appended as Annexure,B,.

6. That in order to have a proper check and control. on the defautting

brick kitns, Divisionat Officers .l&K pCC have been instructed

through respective Regionat Director vide tetter No.

.l KPCC/NGT/I30/719 dated 30-03-2024 to ensure that no Brick kitn

in respect of which ctosure order has been issued is attowed to

operate, and in case if any viotation is noticed, the Divisionat Officer

concerned shatt immediatety report the same to the District

Magistrate, superintendent of potice of the District, Member

Secretary. Further, the Divisionat Officer shatt atso ensure fiLing of

the complaint against the occupier of the Brick kitn in the court

without any detay. The copy of the instructions issued is appended

as Annexure (C)

7. That, a Pubtic notice has atso been issued in tocat daities of J&K for

the attention of Brick Kitn owners of J&K to comply strictty with the

environmentaI norms and adhere to the notification GSR 143 (E)

Dated 22nd February 2022 issued by MoEF&CC read with notification

GSR 895(E) Dated 15'h December 2023 which reads as under. Copy

of Pubtic notice is appended as Annexure,D,.

i) That, in 10 kms radius of Non_Attainment Cities of Jammu/Srinagar,

Brick kilns without Zig_Zag Technotogy shatL not be permitted to
operate beyond February 2024.

05L,r-
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-
-

-!-EiFE\) That, in rest of the area (other than Non-attainment Cities) the Brick

Kilns shall be directed to convert to Zig-Zag Technology by or before

February 2025.

Hence the Comptiance Report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration ptease.

*Skl"t r,r",,,"t-
Member Secretarv .' ,

J&K PCC 
' 6a'A4
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Consent status of Brick Kilns on 05-04-2024 C

# Region Name Address Consent Status
Validity or
Expiry date

Closure 0rder Number
Closure 0rder

Date

1 Kashmh Budgam Kohifoor Br ck K ln Gudsalhu Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04.2A24

2 Kashmir Budgam Ny'uheetBrck Kln lchgam Valid CTO 28-Feb-29

3 Kashmir Budgam Gem Brick Kiln Chattergam Expired CTO 31-Oct-14 15-12-2023

19-1-2024

4 Kashmir Budgam lvaj d Brick Kiln
Panzan,

Chadoora
Valid CTO 28-Feb-29

5 Kashmir Budgam
Baba Hyder Brick

Klln
Hushroo,

Chadoora
Valid CTO 2B-Feb-29

Kashrnir Budgam
New Shalimar Brick

Kiln

Kathir Gund,

Chadoora
Valld CTO 28-Feb-29

7 Kashmir Budgam B smah Brick Kiln
Kathir Gund,

Chadoora
Vai d CTO

8 Kashmir Budgam Shan Brick Kiln Gudsathu Expted CTO 31-[.4ar13
172 JKPCC of 2023,lollowed

by 222 ol|2024

15-12-2023,

19-1-2024

I Kashmir Budgam Alamdar Brick Kiln
Chitroo,

Dangerpora
Valld CTo 31-[/ar-29

10 Kashrnir Budgam
New Golden Brick

Kiln
Gudsathu Expired CT0 28-Feb-24 59 JKPCC of 2024 05-04-2024

11 Kashmrr Budgam Red Rose Brick Kiln lchkool Refused
174 JKPCC 2023, followed by

39 JKPCC of 2024

15.12-2023

4.4-2024
12 Kashmir Budgam Kashani Brick Kiln lchkool Valid CTO 28-Feb-29

13 Kashmir Budgam
New Shahzad Brick

Kiln

Qanoongopora,

Chadoora 28-Feb-24 05.04-2024

14 Kashmrr Budgam lchgam Without Consenl 149 JKPCC 2023 01-Feb-23

15 Kashmir Budgam Red Rose Brick Kiln
Panzan,

Chadoora
Valid CTO 28-Feb-29

16 Kashm r Budgam Dar Brick Kiln
Yarikalan,

Chadoora
Expired CTO 28.Feb-24 59 JKPCC of 2024 05.04-2024

17 Kashm r Budgam lchgam,Budgam Expired CTO 28-Feb-24 59 JKPCC of 2024 05.04-2024

Division

161 JKPCC of 2023, followed

by 290 of 2024

6

28-Feb-29

Expired CTO 59 JKPCC of 2024

lrFan Brick Kiln

Parvaiz Brick Kiln
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Consent status of Brick Kilns on 05,04-2024

# Region Division Name Address Consent Status
Validity or
Expiry date

Closure Order Number
Closure Order

Date

Kashmir 31-Aug-13 163 JKPCC 2023 15-Dec-23

19 Kashrnir Budgam
Bismillah Brick

l\,4anufacture
lchgam, Budgam Exp red CTO 30-Mar-09 150 JKPPC of 2023 01-Jan'23

2A Kashmrr Budgam F rdous Brick Klln
i\,,1a h awa r,

Budgam
Expired CTO 28-Feb-24 59 iKPCC of 2024 05-04-2024

21 Kashmir Budgaflr Gousia Brick Klln
Chitroo,

Gudsalhu
Without Consenl 164 IKPCC 2023 15-Dec-23

22 Kashm r

23 Kashmir 28-Feb-24 59 JKPCC of 2024 a5-44-2024

24 Kashmir 2B-Feb-29

25 Kashmir 30-Jul09 144 IKPCC 2023 01-Feb-23

Kashmir Budgam Chinar Brick Kiln
Dooniwari,

Chattergam
Without Consent 175 JKPCC 2023 15-Dec-23

27 Kashmir Budgam New Royal Brick Kiln

Aalipora,

Mudbal,

Chadoora

Without Consent 0'1-Feb-23

Kashm r Budgam Gowhar Brick Kiln Gudsalhu

29 Kashmir Budgam
New Gousia Brick

Kiln

lvlirgund,

Gudsathu
Valld CTo 28-Feb-29

30 Kashmir Budgam Qureshi Brick Kiln Kanir, Chadoora Va id CTO 28-Aug-24

3l Kashmir Budganr Tariq Brick Kiln Ku bugh, Wagor Without Consent 356 JK PCC of 2024 01-[/ar-24

32 Kashmir Budgam H gh Land Br ck K ln Gopalsaif Without Consent 361 JK PCC of 2024 01-Mar-24

33 Kashmir Budgam
New Alamdar Brick

Kiln
Gudsalhu 30-Jul"12 166 JKPCC 2023 15-Dec-23

lr,onr, lun",r,'.*^',n ft:'.H F*r.ro

Budgan ]Amrn Brck Kiln lr.ngr" fvuf,o CrO 28-Feb-29

lrronr, lTawakat BrickKitn lfz6 ]E,"*dcro| | lbuogam I

lrron* iJeeranBrickKin lc"'*"1[[[-I I luangerpora I

lrronu, lRanat arick Kirn lo,,'t'"" fr*"*.I I luangeroora I

26

143 JKPCC 2023

lVa rd CTO 28-Feb-29

lExoireo 
cro
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Consent status of Brick Kilns on 05,04-2024

# Region Division Name Consent Status
Validity or
Expiry date

Closure 0rder Number
Closure 0rder

Date

34 Kashmir Budgam
Nisar Ahmad Sheikh

Brick Kiln 28-Feb-24 59 JKPCC ol 2024 a5-04-2024

35 Kashm r Budgam
Mohammad Yousuf

Wani Brick Kiln 398 JK PCC of 2024 19-Mar24

36 Kashm r Budgam Kohinoor Brick K ln 168 JKPCC 2023 15-Dec-23

37 Kashmir Budgam
l\/lajid Traders Br ck

Kiln
Expired CT0 30-[,4ar'15 126 IKPCC 2A23 01-Feb-23

3B Kashmir Budgam New Bhat Brick Kiln Valid CTO 28-Feb-29

39 Kashmir Budgam [,,1umtaz Brick K ln
Panzan,

Chadoora
Vald CTO

40 Kashmir Budgam Alamdar Brick Kilf
Panzan,

Chadoora
Expired CTO 28.Feb-24 59 JKPCC of 2024 05-44-2024

41 Valid CTO 28-Feb-29

42 New Dar Brck Kiln 30-Jun-12 152 IKPCC 2023 01-Feb"23

43 Kashmir Budgam fu4adina Brick K n
Noubugh,

Chadoora
Valid CTO 28-Feb-29

44 lchgam,

Gudsathu
Valid CT0 28-Feb-29

45 Kashmir Budgam
Sheikh-ul-Alam Brick
Kiln

Kalhir Gund,

Chadoora
Expired CTO 30-Oc!13 135 JKPCC 2023 01-Feb-23

46 Kashmir Budgam New Rully Brick Ki n 30-Ocl-14 169 JKPCC 2023 15-Dec-23

47 Kashm r Budgam Aijaz Brick Klln lchgam Expired CTO 30-Mar-15 167 IKPCC 2023 15-Dec-23

48 Kashmir Budgam l\,4aster Brick Kiln
Panzan,

Chadoora
Valid CT0 28-Feb-29

Kashmir Budgam Yaseen Brick Kiln
[,4irgund,

Budgam
Expired CTO 30-Ocl14 14-Aug-23

looo,",.

leugam, 
aatoor.a 

lexorreo 
cro

lo*., l***,.***
lYarikalan I

lci,rooo* lw 
thout consenl

leanzan,

lchadoora
I

lKath r cund

lcnrdoo,.,

31-Jan-25

[99trm r lauoganr lllioa arict r rn lchgam

Kashmir 
lrronm

Razwan I

Budgam lExPrred 
cro

Kashmir 
lrron., lr**o 

o,*,,,

Chattersam 
lrron.o 

aro

49
49 JKPCC 2023
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or
Expiry date

Closure Order N umber
Closure 0rder

Date
50 Kashm r Budgam 28-Feb-28

51 Budgam 30-Ocl15 356 JKPCC of 2024 All'llar-24

Kashrnir Budgam

Aga Syed

Mohammad Hussain

Brick Kiln

Heewad-"r Vald CTO 28"Feb-29

53 Kashmlr Budgam 31.Jul'15 01 PCC Ot 2024 03-Apr24

Kashmir Budgam
Ghulam Ahmad

GaneBrickKn Chattergam 30-Nov-24

55 Kashm r Budganr
Ghulam Ahmad

Parray Bdck Kiln

Panzan,

Chadoora
Exp red CTO 28-Feb-24 59 JKPCC of 2024 05-04-2A24

56 Kashm r Budgam
Shah & Shah Brick

Kiln

Kalhir Gund,

Chadoora
Valid CTO 28-Feb.2g

57 Kashmir Budgam 2B-Feb-29

5B Kashmir Budgam 30-Sep-14 170 IKPCC 2A23 15-Dec-23

59 Kashmir Budgam Tar q Br ck Kiln Chatlerganr 30-l\,4ar25

60 Kashmir Budgam 30-Ocl14 17 1 JKPCC ol 2023 15-Dec-23

61 Kashmir Budgam

Anwar Brick Kiln

Name changed to

Nazir Brick Kiln

Choon, Budgam Exp red CTo 30-Mar-16 137 JRPCC 2A23 01-Feb-23

62 Kashmlr Budgam Bash r Brick Kiln
Qanoongopora,

Chadoora
Va d CTO 28-Feb-29

63 Kashm r Budgam
348 JK PCC ol 2a24

64 Kashmir Budgam
Mohammad Amin

Brick Kiln
Heewader 393 JKPCC of 2024 19-Mar-24

Kashmir Budgam
349 JK PCC of 2024 01-Mai|

lr e r\,4 grrck xitn lt.r,gu, 

-fv.rio 
cto

Kashmir
lTariq Brick Kitn leamiv. euoEam frrpireo crorl"l

lAb Hamid Narh Brick l- T
[r<,rl^ lPa'niv' 

Budgam 
lExP 

red cTo

lu,,o.ro

lo,-r,,u,r,,.n*un ll:1*:nll-lu,,..roI lchadoora I

l- - lw"ori T
rFrrcnos Bn..k Krrn rExpired cToI lchadoora l-

lvurio cro
New Amin Brick Kiln lO"utrof, T
coparsaif leun ui lExntred 

cro

Samco Brick K tn lOuOsatnu lwtnoutConsent 01-Mar24

l***,...***l Nasrad Brick Kitn 77llI:lT:!, l**ourconsent
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Consent status of Brick Kilns on 05-04-2024

!tt Region Division Name
Validity or

Expiry date
Closure 0rder Number

Closure 0rder
Date

bb Kashmir Budgam Parvaiz Brick Kiln
Noubugh,

Chadoora
Expired CTO 28-Feb-24 59 JKPCC of2024 05-04-2024

67 Kashmir Budgam
I\4odern Brick Kiln

(D11/Me)

Noubugh,

Chadoora
Without Consent 139 JKPCC 2023 01 -Feb-23

68 Kashmir Budgam Shan Brick Kiln Kanir, Chadoora Expired CTO 162JKPCC ot2023 15-12-2023

69 Kashmir Budgam Al Mehdi Brick Kiln Chattergam Without Consent 350 JK PCC of 2024 01-l'liar-24

70 Kashmir Budgam Haroon Brick Kiln Bugam, Batpora Valid CTO 2B-Feb-29

71 Kashmir Budgam New Arfat Brick Kiln
Qanoongopora

Chadoora
Without Consenl 130 JKPCC 2023 01 -Feb-23

tt Kashmir Budgam Dilbar Brick Kiln
Noubugh,

Chadoora
Without Consent 173 JKPCC 2023 1 5-Dec-23

t3 Kashmir Budgam Nath Brick Klln Chattergam Without Consenl 343JKPCC 0f2024 01-tt/ar-24

74 Kashmir Budgam
Mohammad Yousuf

Mir Brick Kiln

Khanda,

Magraypora
Valid CTO 28-Feb-29

75 Kashmir Budgam Amar Brick Kiln
Charangam

Beerwah
Expired CTO 30-Sep-23 48 JKPCC 012024 04-Apr-24

76 Kashmir Budgam Khan Brick Kiln
Gondipora,

Beerwah
Valid CTO 30-lMay-25

77 Kashmir Budgam Rehbar Brick Kiln Shalina, B KPora Expired CTO 28-Feb-24 59 JKPCC of2024 05-04-2024

78 Kashmir Budgam Greenland Brick Kiln
Summerbugh,

Lasjan
Expired CT0 28-Feb-24 59 JKPCC o12024 05-04-2024

79 Kashmir Budgam lmperial Brick Kiln
Gariend,

Budgam
Without Consent 218 o12024 19-Jan-24

80 Kashmir Budgam K B Brick Kiln
Nanvara,

Gundipora
Valid CTO 3 1 -Jan-25

81 Kashmir Budgam Chinar Brick Kiln Pallar, Budgam Without Consent 219 oI 2024 19-Jan-24

looor.., lconsent 
status
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Consent status of Br ck Kilns on 05-04-2024

# Region Name
Validity or
Expiry date

Closure Order Number
Closure Order

Date

82 ESS EiVN,4 Brick Kiln 30-Dec-23 59 .IKPCC of 2024 a5-04-2024

B3 30-0ct.23 04-Apr24

84 351 JK PCC of 2024 A1-ltar24

85 zB-Feb-24 59 JKPCC of 2024 05-44-2424

B6 Firdous Br ck Kiin
Qazipora,

Chadoora
Expired CTO 30-Jun-12 188 JKPCC 2023 22-Oec-23

87 Kashmir Budgam N/lABrickKiln Chandpora Vald CTo 30-Sep-24

88 30-Jun-14 196 JKPCC 2023 22-Dec-23

89 Kashmir 28-Feb-24 59 JKPCC of 2024

90 Kashmir l\.4uneer Brick Kiln
Waterwani,

Budgam
Expired CTO 59 JKPCC of 2024 a5-04-2024

91 Kashmir Budgam 29-Feh-24 59 JKPCC of 2024 05-44-2424

92 Paris Brick Kiln
Parisabad,

Budgam
ly'/ thout Consenl 224 ol2A24 19-Jat24

93 30"Sep-23 122 JKPCC a|2023 31-Jan-23

94 Kashn r Budgam Bismillah Brick Kiln
Parisabad,

Budgam
Without Consenl 363 JK PCC of 2024 01-l\lar2+

95 Kashrn r Budgam Bloore Brick Kiln
Parisabad,

Budgam
Wthout Consent 146 JKPCC 2023 23'Nov-23

96 Kashm r Budgam 28-Feb-25

Kashm r Budgam Uba d Brick Kin Rakhshalina Wilhout Consenl 224 ol 2A24 19-Jan-24

1r,,,.'o, looo,.r. lconsent 
status

ln.*,, lr,onu, le,rriurot, lexoireo 
cro

ln.*,,, lr,on*
Global Br ck Kiln l3i:ffi;,. lexoireocro

47 IKPCC of 2024

l*u*r,, lr,on* lii:i[fl*" 
*.^ 

l'nu'tu, 
u'or","l*"nout conseni

Kashmir 
lruonm

[nrrao srrcr r,rn lSummemusn lexpireo croI llaslan I

lxasrrmi, lr,or,,,n

l*u*,n lruon,,
l, .o ,..* *,n l3:P:', lExpireo c roI lwaterwanr I

l"onu,n loarericrractov hi:'J:;;",. lexnireocro
05-44-2424

l,,on,,
28-Feb-24

lvtP standard Brick lwateruvani L

lK';.-- 
*'- " l;,4; lExPiredcro

Kashm r 
lrronu,

Kashm r 
luronm

Farooq Brick Kitn lsummuu+n' lexpireo cto' llaslan I

l* , 
" 

,.,"n *un luttisu'n' lur,,o aroI lBeerwan I

97
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name
Validity or

Expiry date
Closure Order Number

Closure Order

Date

98 Kashmir Budgam Sada Bahar Brick Kiln
Bonhama,

Beenvah
Expired CTO 30-Oct-23 04 JKPCC of 2024 03-Apr-24

99 Kashmir Budgam
New Gulfam Brick

Kiln

Saratpora,

Batpora
Expired CTO 30-May-23 59 JKPCC of 2024 05-Apr-24

100 Kashmir Budgam Maqbool Brick Kiln
Chilyech,

Chadoora
Expired CTO 30-Sep-1 5 185 JKPCC 2023 22-Dec-23

101 Kashmir Budgam Gousia Associate
Gariend

Budgam
Valid CTO 31-lMay-29

102 Kashmir Budgam United Brick Kiln
Utligam,

Beerwah
Without Consent 182 JKPCC 2023 22-Dec-23

103 Kashmir Budgam Baba Brick Kiln
Putlibagh

Budgam
Valid CTO 30-Dec-28

104 Kashmir Budgam Ayat Brick Kiln Chandpora Valid CTO 30-Oct-28

105 Kashmir Budgam BHRBrickKiln
Check

Wanihama
Expired CTO 30-0ct-14 2OO JKPCC 2023 22-Dec-23

106 Kashmir Budgam New Myco Brick Kiln
Yarisathoo, Khan

Sahib
Expired CTO 30-Jul- 14 1 95 JKPCC 2023 22-Dec-23

107 Kashmir Budgam Gulfam Brick Kiln Chandpora Expired CTO 30-Jan-14 181 JKPCC 2023 22-Dec-23

108 Kashmrr Budgam
Jameela Bibi Brick

Kiln

Behrampora,

Chadoora
Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

109 Kashmir Budgam Royal Brick Kiln
Check Dewan,

Beenrvah
Without Consent 111 JKPCC2023 09-Oct-23

110 Kashmir Budgam Universal Brick Kiln
Putlibagh,

Budgam
Expired CTO 30-Dec-23 59 JKPCC of 2024 05-04-2024

111 Kashmir Budgam Dar Brick Kiln Chattergam Without Consent 179 JKPCC 2023 22-Dec-23

112 Kashmir Budgam Sofi Brick Kiln Chandpora Expired CTO 30-Mar-16 59 JKPCC of 2024 05-Apr-24

113 Kashmir Budgam Khyber Brick Kiln
Summerbugh

Lasjan
Expired CTO 30-Jan-1 3 46 JKPCC of 2024 04-Apr-24

114 Kashmir Budgam Bismillah Brick Kiln Rakhshalina Without Consent 1 1 6 PCC of 2023 3 1 -Jan-23

loor,.r, lconsent 
status
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Consent status of Brick Kilns on 05-04-2024

t+ Region Division Name Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order
Date

115 Kashmir Budgam Shaheen Brick Kiln
Labertal,

Budgam
Expired CTE 30-Nov-'19 59 JKPCC of 2024 05-04-2024

I lf) Kashmir Budgam A M Brick Kiln Shoolipora Expired CTO 30-lt/ay-23 59 JKPCC of 2024 05-04-2024

117 Kashmir Budgam Umer Brick Kiln Chandpora Expired CTO 2B-Feb-24 59 JKPCC of 2024 05-04-2024

118 Kashmir Budgam Modern Brick Kiln
Bunhama,

Beenvah
Valid CTO 3 1 -Jan-29

1ro Kashmir Budgam Zabawan Brick Kiln
Wahabpora

Budgam
Valid CTO 31-0ct-24

120 Kashmir Budgam Zydaan Brick Kiln Dadina, Budgam Expired CTO 30-Mar-14 190 JKPCC 2023 22-Dec-23

121 Kashmir Budgam Aqsa Brick Kiln
La be rtal,

Budgam
Without Consenl 362 JK PCC o12024 01-Mar-24

122 Kashmir Budgam Gulshan Brick Kiln
Dansura,Beerwa

h
Expired CTO 30-Oct-23 59 JKPCC of 2024 05-04-2024

123 Kashmir Budgam
Farooq Ahmad

Sheikh Brick Kiln

Sonpah,

Beenvah
Valid CTO 30-Dec-28

124 Kashmir Budgam Friends Brick Kiln
Charangam,

Beerwah
Valid CTO 31-May-24

tt3 Kashmir Budgam
New Bismillah Brick

Choice

Parisabad,

Budgam
Without Consenl 366 JK PCC o12024 01-tt/ar-24

126 Kashmir Budgam
Shah & Shah Brick

Kiln

Wahabpora

Budgam
Without Consent 178 JKPCC 2023 22-Dec-23

127 Kashmir Budgam
Farooq Ahmad Dar

Brick Klln

Summerbugh,

Lasjan
Without Consent 122 IKPCC 2023 3 1 -Jan-23

128 Kashmir
Wahabpora

Budgam
Without Consenl 145 JKPCC of2023 23-Nov-23

129 Kashmir Budgam Sky Brick Klln
Utligam,

Beerwah
Expired CTO 30-lVar-24 59 JKPCC of 2024 05-04-2024

130 Kashmir Budgam Valid CTO 30-May-24

loro,..,,

lr,on,, 1r,,, 
,.'.n o,,n

lu,ril[;m. lsn'tin',."j'n
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!# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order

Date

'131 Kashmir Budgam Sayara Brick Kiln
Gariend,

Budgam
Without Consent 390 JKPCC of 2024 19-Mar-24

132 Kashmir Budgam Burhan Brick Kiln
Watenvani

Budgam
Expired CTO 30-Nov-1 3 1 93 JKPCC 2023 22-Dec-23

133 Kashmir Budgam Luxury Brick Klln Najan, Beeruah Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

134 Kashmir Budgam Javid Brick Kiln
Charangam,

Beenalah
Expired CTO 30-Apr-23 44 JKPCC of2024 04-Apr-24

tJc Kashmir Budgam Azad Brick Kiln
Gariend,

Budgam
Without Consent 357 JK PCC of 2024 01-lVar-24

136 Kashmir Budgam Arak Brick Kiln
Seerbagh,

Laslan
Expired CTO 2B-Feb-24

'117 JKPCC of 2023, followed

by 26 of2024

31-01-2023,

4-4-2024

137 Kashmir Budgam
Shah i Hamdan Brick

Kiln

Nandvanpora,

Budgam
Expired CTO 30-lt/ar-12 186 JKPCC 2023 22-Dec-23

138 Kashmir Budgam Sofi Brick Kiln
Summerbugh

Lasjan
Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

139 Kashmir Budgam Rehmat Brick Kiln
Labartal,

Budgam
Expired CTO 29-Feb-24 59 JKPCC of 2024 05-04-2024

140 Kashmir Budgam New Gul Brick Kiln
Gariend,

Budgam
Expired CTO 30-Oct-23 02 JKPCC ol 2024 03-Apr-24

141 Kashmir Budgam Haroon Brick Klln
Labartal,

Budgam
Expired CTO 28-Feb-24 25 IKPCC o12024 04-Apr-24

142 Kashmir Budgam TATA Brick Kiln
Labartal,

Budgam
Expired CTO 30-Mar-13 1 83 JKPCC 2023 22-Dec-23

143 Kashmir Budgam Mir Brick Kiln Dadina, Budgam Without Consent 365 JK PCC of 2024 01-Mar-24

144 Kashmir Budgam
Ghulam Rasool Mir

Brick Kiln

Punchgund,

Budgam
Without Consenl 189 JKPCC 2023 22-Dec-23

145 Kashmir Budgam Dar & Dar Brick Kiln Batpora, Wudar Without Consent 187 |KPCC2023 22-Dec-23
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or
Expiry date

Closure order Number
Closure order

Date

146 Kashm r
Paymus,

Sangam
30"[,4ar-12 22-Dec-23

147 Kashmir Budganr
lqbal Brick Kiln Now

Alamdar Brick Kiln
391 JKPCC of 2024 19-Mar24

148 Kashmir Budgarn Sheikh Brick Kiln 30-Sep-28

149 KashmLr Budgam
Soii Brothers Brick

Kiln
30-t\.4ar'23 59 JKPCC of 2024 05-Apr24

'150 Kashrnir Budgam N4anzor Bricks
Khadipora HaLqa,

Nassrullahpora
Expired CTO 30-Ocl'14 201 JKPCC 2023 22-Dec-23

151 Kashm r B udga m Jehlum structures 30-Sep-'13 59 JKPCC of 2024 0s-Apr24

152 Kashmlr Shahnawaz Brick K ri
Labartal,

Budgam
Expired CTO 30-[,4ar-15 59 JKPCC of 2024 05-Apr-24

r53 Kashm r Budgam New Bhat Brick Kln
Kakanmaran,

Budgam
30-Dec-23 59 JKPCC of 2024 05-Apr-24

154 Kashnrir Budgam Gu Brick Kin
Rakhshalna

Lasjan
Expired CTO 30-Jan-14 42 IKPCC ol 2024 04-Apr-24

155 Kashmir Budgarn [,4aloo Brick Kiln 147 JKPCC 2023 23-Nov-23

156 Kashmir Budgam [.,1andoo Brick Kiln Chandpora Vald CTO 31-lt/ar-28

157 Kashmu Budgam l\.4yco Brick K ln
N,4ulnaroo,

Khansahib
Valid CTO 2B-Feb-25

158 Kashmu Budgam Zaflron Brick Klln
Labartal,

Budgam
Without Consent 01-l,lat-24

159 KashmLr Budgam Suraj Brick Kiln 28-Feb-24 59 JKPCC of 2024 05-04-2024

Budgam Shalimar Brick Kiln
lexoireo 

cro 184 JKPCC 2023

3il:ilr" 
l*'no*ton"n'

Blllil; luu,..'o

|bx',**' lexo'reocro

Hm lexoireocro

Budganr

lexoireo 
cro

lRutnsnutint, lwrtnoutconsenrllasjan I

353 JK PCC of 2024

l:'JI"'#;,, lExoireocro
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure order
Date

160 Kashmlr Budgam Roshan Brick Kiln
Noubugh,

Chadoora
Valid CTO 31-Aug-24

161 Kashmir Budgam Qlyam Brck K n WithoutConsent 144 )KPCC 2023 23-Nov-23

162 Kashm r Budgam Shalina, Budgam Expired CTO 30-Ocl23 59 JKPCC of 2024 05-04-2024

163 166 JKPCC 2023 03-Feb-23

164 Kashrnir Budgam Al-Habib Brick Kiin Chandpora Vald CTO 31-0cr2B

165 Kashmir Budganr Lucky Brick Klln 30-Nov-28

166
'118 JKPCC 2023

167 30-Oct-23 41 JKPCC of 2424 04-Apt-24

Expired CTO 30-0c|09 119 JKPCC 2023 31-Jaft23

169 Kashmlr Budgam Golden Brick Kiln 364 JK PCC of 2024 01-Mar24

170 Kashmlr Budganr National Brick K ln Chandpora Valid CTO 30-l\,4ar-26

171 Kashmlr Budgan-r Expired CTO 30-Ocl1 1 40.lKPCC of 2024 04-Apt-24

172
Bonhama,

Beerwah
Exp red CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

173 Kashmrr Budgam Pushoo Brick Kiln Shoolipora Expired CTo 30-Apr13 197,lKPCC 2023 22-Dec-23

174 Kashn r Budga m Hab b Brick Kiln 347 JK PCC of 2024 01-Jan-24

175
Nasrullahpora,

Waterwani
Expired CTO 30-Apr-15 198 JKPCC 2023 22-Dec-23

Kashmir Budgam Kashmir Brick Kiln 30-Nov-28

ll,4rt,hrttu,

leeenrrarr

lAb cani Nath Bflck

l**

^-,* l*-, fnvo,.ona,.i.r,r<irn l}j:'*f lwitnour 
consent

lcnandpora lvat,o cro

@-fr,.""t*r-rBrickKirnl::$Iebush'lwiho,tcon,ent
31-Jan-23

@lr--; l;;arBrickKirn E::n:'," lexnireocro

F;T*r,,, lruwa;tericrrirn l,tj#"**
laanooam' lwLtrroutconsent
l[.4agam I

lAtBarkarBrickKitn Ilalipora'I lBuoqam

lo-.*n [*n,, lHiurooericri<itn

lseerbaoh' lwitnourconsenrllasjan I

fxurtri, leuoor, lMuohalBrickKiln

leuttruagn,
lBudgam lr",,o 

.ro
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Consent status of Brick Kilns on 05-04-2024

# Region Division Address Consent Status
Validity or
Expiry date

Closure Order Number
Closure Order

Date

117 Kashmrr Budgam Slar BDB Erck K ln Chandpora Expired CTO 30-Dec-23 59 JKPCC of 2024 05-a4-2424

178 Kashmn Budgam Chinar Brick KiLn
Summerbugh,

Lasjan
Expired CTO 30-Dec-23 59 JKPCC of 2024 a5-04-2024

179 Kashmrr Budgam N,4agray Br ck K Ln
Sonpah,

BeerWah
Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04'2024

180 Kashmir Budgam
Ghulam Mohammad

l\.4alik Brick Kiln

Summerbugh,

Lasjan
Expired CTO 30'i\,lar15 12A IKPCC 2423 31-Jan-23

181 Kashm r Budgam High Land Brick Kiln
Chelyech,

Dadamar Bagh
W(hout Consent 361 JKPCC of 2024 01-N,4ar-24

182 Kashmir Budgam
Sheikh ulAlam Brick

Kiln

Nandvanpora

Budgam
Explred CTO 30-N,4ay-14 194 JKPCC 2023 22-Dec-23

183 Kashrnir Budgam
Bismillah Brick

Choice
Poonch GLrnd Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2424

184 Kashrnir Budgam
New Shaheen Brick

Kiln

Balpora,

Chandpora
Exprred CTo 31 J! 23 06 JKPCC of 2024 03-Apr-24

185 Kashmir Budgam SBCBrlckKiln
Ulligam,

Beerwah
Va d CTO 30-Nov-26

186 Kashmir Budgam Triple S Brlck Kiln
Uiligam,

Beerwah
Va ld CTo 31-Ocl26

187 Kashm r Budgam S B Brick Klln
Utligam,

Beerwah

1BB Kashm r 28-teb-24 49 JKPCC of 2024 04-Apt-24

189 Budgam lqra Brick K ln 2B-Feb 24 59 JKPCC o12024 05-44-2024

190 Kashmlr Budgarn Bismillah Brlck Kiln 31-NIar-14 19't JKPCC 2023 22-Dec-23

191 Kashmu Budgam Noor Brick Kiln Dej Malik Gund WllhoutConsenl 346 JK PCC of 2024 01-Jak24

1,","

lur,o.ro
31-Ocr26

l-lt,rirnrt s"r"n st*
lBudsam ler.i.l rirn la..*rt le,orreo 

cro

Kashmlr lAaripanthan lExPrred L; lu

leooncn 
ouno 

lrxnired 
cro
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or
Expiry date

Closure Order Number
Closure Order

Date

192 Alamdar Br ck K ln
Noubugh,

Chadoora
Withoul Consent 19-l\,4ar-24

193 Kashm r B!dgam Shaheen Brick Kiln
Bunhama,

BeeIwah
W thout Consent 355 iK PCC of 2024 01-Mar24

194 .1ee Shah Brick Kiln
Noubugh,

Chadoora
Expired CTo 31-lan-24 59 JKPCC of 2024 05-44-2024

195 Alamdar Brick Kiln
Saratpora

Balpora
Without Consenl 138 JKPCC 2023

196
Mahan (131)Brick

Kiln

Noubugh,

Chadoora
Valid CTO 31-Aug-24

197 Kashmu
Sultan-ul-Arifeen

Brick Kiln

Noubugh,

Chadoora
Expired CTO 3A-Jan-24 59 JKPCC of 2024 05-04-2024

198 Adil Brick Kiln
N4u shulla,

Beerwah
Withoul Consenl 367 JK PCC of 2024 01-l\,4aF24

199 Max Brick Kin
Noubugh,

Chadoora
W thout Consenl 345 JK PCC of 2024 01-Mar24

200 Wlthout Consenl 352 JK PCC of 2024 01-[,4ar-24

201 W thoul Consent 344 lK PCC ol2A24 01-Jan-24

202 Jehlum BIick Klln 407
Behrampora,

Chadoora
W thout Consent 396 JKPCC of 2024 19-l\,4ar-24

203
lVodern Brick K ln

17r

Kultreh,

Chadoora
Valid CTO 31-Jan-29

204 Without Consenl U2IKPCC ol2A24 03-lan-24

205 I\,4ushtaq Brick Ki n
Mamgund,

Beerwah
Wilhout Consent 167 JKPCC 2023 03-Feb-23

206 Syed Jafiar Brick Kiln
Behrampora,

Chadoora
Expired CTO 28-Feb-24 59 JKPCC of 2024 05-44-2024

Kashmrr 
lrronm

397 JKPCC of 2024

Kashmir 
lrronm

Kashmir lrronr, I

01-Feb-23

Kashmir 
lrronm

l"onu,n

l^u*,,, lr,on,, I

lrr,n,,. lu,on*

Kashmr 
luronm

Koka Brick Kitn lruter'
luna000ra

l*r.nr', lr,on*
Brick No 5H Bnc[ lBehrarpora,
K tn lCnrooor.,

lrasn,i, lr,on.,

lx,.n,i, lr,onu,

lxasnmi, lruon.*
lBrick No 37D Bnct kulren,

lrirn lch.doo,u

lrasnmi, lu,on,,

lxasnmi, lr,on,,
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Consent status of Brick Kilns on O5-O4-2O24

# Region Division Name Consent Status
Validity or

Expiry date
Closure 0rder Number

Closure Order

Date

207 Kashmir Budgam Bhat Brick Kiln
Noubugh,

Chadoora
Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

208 Kashmir Budgam
Brick No 91'1 Brick

Kiln

Baghi Hyder,

Kral Check
Without Consent 392 JKPCC o12024 19-03-2024

209 Kashmir Budgam 225 of2024 19-lan-24

210 Kashmir Budgam Max Brick Kiln Bapat, Beenvah Without Consent 358 JK PCC of 2024 01-l'Aar-24

211 Kashmir Budgam Mehak Brick Kiln
Seerbagh,

Lasjan
Without Consent 121 JKPCC2023 3 1 -Jan-23

212 Kashmir Budgam Sharjah Brick Kiln
Rakhshalina,

Lasjan
Without Consent 52 of 201 8 09-Oct-18

213 Kashmir Budgam
Shah-i-Hamdan Brick

Kiln

Bagh i Shakoor

Shah
Without Consenl 394 JKPCC of 2024 19-lt/ar-24

214 Kashmir Budgam
Bunhama,

Beerwah
Valid CTO 3 1 -Jan-29

215 Kashmir Budgam Dar Brick Kiln D 65
Noubugh,

Chadoora
Expired CTO 28-Feb-24 59 JKPCC of 2024 05-04-2024

tto Kashmir 164 JKPCC 2023 03-Feb-23

217 Kashmir Budgam It/uslim Brick Kiln
Parisabad

Budgam
Without Consent 360 JK PCC of 2024 01-lVar-24

218 Kashmir Budgam Bismillah Brick Kiln Hard Batpora Without Consent 226 o12024 1 9-Jan-24

219 Kashmir Budgam
Sayar Brick Kiln

/Sudesh Brick Klln
Surrenhall Without Consent 142PCC of 2023 23-Nov-23

220 Kashmir Budgam Mughloo Brick Kiln
Kultreh,

Chadoora
Valid CTE 30-Nov-24

221 Kashmir Budgam Wani Brick Kiln
Bunhama,

Beenvah
1 08 JKPCC 2023 06-0ct-23

looo,..,.

lvattev 
arict< xitn 

l*,n,oo, 
Beenryah 

lwitnort 
consent

lrvr"erao 
Brick Klln

lr,on,, lrasr,,i, 
Brick Kirn Hm:f lwitno,t 

consent

lwitnort 
consent
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Consent status of Brick Kilns on 05-04-2024

ufr Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure 0rder
Date

222 Kashmir Budgam
Syed Mussa Brick

Kiln

Basipora,

Parisabad
Without Consenl 359 JK PCC of2024 01-l,Aar-24

LLJ Kashmir Budgam

Humdaniya Brick Klln

(CTE issued, not

established yet)

Kultreh,

Chadoora
Expired CTE 2B-Feb-24 59 JKPCC of 2024 05-04-2024

224 Kashmir Budgam

Rangeen Brick Kiln

(CTE issued, not

established yet)

Kultreh,

Chadoora
Expired CTE 28-Feb-24 24 IKPCC of2024 04-Apr-24

225 Kashmir Budgam
Fayaz Ahmad

Shagoo

Labertal,

Budgam
Without Consent 354 JK PCC of2024 01-l"4ar-24

226 Kashmir Kulgam Il4ax Brick kiln,
Baihama,

Kulgam
Without Consent 98 JKPCC 2023 22-Sep-23

227 Kashmir Kulgam 515 Brick kiln, Kilam Without Consent 97 JKPCC 2023 22-Sep-23

228 Kashmir Kulgam lnsaf Brick Kiln
Yarihole

Babapora
Expired CTO 31-Mar-15 89 JKPCC 2023 22-Sep-23

229 Kashmir Kulgam Veshow Brick Kiln Kilam Kulgam Without Consenl 80 JKPCC 2023 22-Sep-23

230 Kashmir Kulgam BPL Brick Kiln Hablish Kulgam Expired CTO 31-tttlar-15 96 JKPCC 2023 22-Sep-23

231 Kashmir Kulgam F16 Brick kiln
Nowa Chawgam

Bonigam
Expired CTO 03-Dec-14 99 JKPCC 2023 22-Sep-23

232 Kashmir Kulgam Chinar Brick Kiln Baihama Expired CTO 03-lVar-13 95 JKPCC 2023 22-Sep-23

233 Kashmir Kulgam Sooraj Brick Kiln Baihama Expired CTO 31-Oct15 93 JKPCC 2023 22-Sep-23

234 Kashmir Kulgam
Tawheed Brick

Factory TBF
Hablish Expired CTO 28-Feb-1 5 94 JKPCC 2023 22-Sep-23

235 Kashmir Kulgam
New Zum Zum Brick

Kiln
Baihama Expired CTO 07-Sep-12 91 JKPCC 2023 22-Sep-23

t30 Kashmir Kulgam
Khrewan Brick Kiln

(KBK)

Khrewan,

Lassipora
Expired CTO 1 4-Sep-1 4

90 JKPCC 2023, followed by

07 ot2024

22-09-2023,

3-4-2024
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Consent status of Brick l(l ns on 05-04-2024

# Region Division Name Consent Status
Validity or
Expiry date

closure order Number
Closure Order

Date

237 Kashmrr Expired CTO 02-Febl3 87 JKPCC 2023 22-Sep-23

238 Kashrnir Kulgam DBZ Brlck Kiln Bun Devsar Without Consent 84 JKPCC 2023 22-Sep-23

239 KashrnLr Kulgam Dar Brick Kiln
Chandlyan

Kulgam
Expired CTO 02'Feb-13 22-Sep-23

240 Kashmlr Wilhout Consenl 82 JKPCC 2023 22-Sep-23

241 Kashmir Wthout Consent 100 JKPCC 2023 22-Sep-23

242 Kashmir Adigam, Devsar Without Consent 101 .rKPCC2023 22-Sep-23

243 Kashrnlr Kulgam FN/ Brlck Klin K lam WithoutConsent 4->ep-4

244 Kashmir Kulgam
Chand Brick Kiln 70-

B
Kam Without Consenl 81 JKPCC 2023 22-Sep-23

245 Kashmir Valid CTo 28-Feh-25

246 Kashm r Kulgam GST Brick kiln Agroo Wthout Consent B5 .]KPCC 2023 22-Sep-23

247 Kashm r Kulgam Taj Brick Kiln
Mandhol Devsar

Kulgam
W thout Consent 103 JKPCC 2023 22-Sep-23

248 Kashmlr Kulgam
Mohammad Amin

Rather B.K (70-R)
Bangha Devsar Without Consent 104 JKPCC 2023 22-Sep-23

249 Kashmir WithoutConsent 86 JKPCC 2023 22-Sep-23

254 Kashmir Without Consent 105 JKPCC 2023 22-Sep-23

251 Kashm r Anantnag Prime Brck Kin Damjan Vessu Expired CTo 29-Feb-24 60 JKPCC of 2024 05-04-2024

252 Kashmir Anantnag

lmran Brick Kiln

(Presently dismantled

)

lmmoh Achabal Exprred CTO 29-Feb-24 60 JKPCC of 2024 05-44-2024

looo,...

x,rqu, l[;J^o;|,'rr", 1r,.,n."

92 JKPCC 2023

;;n.. IHJIJ;;|*,. l*u',,.,*,,nu',
kz B,i.t Kirn I
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" - 

lHabhsh

Kutsam 
la, 

,l* 
^,,n

83 JKPCC 2023

tt
Kulgam IShahoora Brick Kiln lBaihamatt

lnr*, lr 
* r,o* ^,n lruawa 

aonisam

I lM N an"( Kiln (511- lYarhore
lKuloam L-. l-.| - lA) ltsaDapora
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Consent status of Brick Kilns on 05-04-2024

!# Region Division Name
Validity or

Expiry date
Closure Order Number

Closure Order

Date

253 Kashmir Anantnag Sun Brick Kiln 04-Aug- 1 4 215|KPCC2024 10-Jan-24

254 Kashmir Anantnag Adil Nisar Brick Kiln
Nunwane

Brakpora
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

255 Kashmir Anantnag
Shaheen Brick

Factory

Ganoor

Katchpora
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

lt0 Kashmir Anantnag

Abass Brick Kiln

(Closure format

fonvarded)

Brakpora Bulbul

Nowgam
Expired CTO 1 5-lt/ar-'14 401JKPCC2024 19'l'ltar-24

257 Kashmir Anantnag Shabnum Brick Kiln 28-Feb-24 60 JKPCC of 2024 05-04-2024

258 Kashmir Anantnag

Bilal Brick Kiln

(Closure format

fonvarded)

Thajwara

Achabal
Expired CTO 14-ltllar-14 403 JKPCC 2024 19-Mar-24

255 Kashmir Anantnag DBR Brick Kiln Sangdan Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

260 Kashmir Anantnag

Suraj Brick Kiln

(Closure format

fonrvarded)

Nunwane

Brakpora
Expired CTO 03-Aug-14 4OO JKPCC 2024 19-Mar-24

261 Kashmir Anantnag Mir Brick Kiln
Shalipora

Achabal
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

262 Kashmir Anantnag New Hilal Brick Kiln
Shalipora

Achabal
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

lbJ Kashmir Anantnag

It/NKBrickklin
(closure format

forwarded)

06-Jun-1 2 404|KPCC2024 19-l'liar-24

264 Kashmir Anantnag JAN brick Kiln
Thajwara

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

lbc Kashmir Anantnag Tata Brick Kiln
Sangdan

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

too Kashmir Anantnag Gulal Brick Kiln Katchpora Valid CTO 30-Nov-28

loro,.r. lconr.nt 
status

l3:T,:,,0,, lrxnireo 
cro

lr,,rnu* 
Mattan 

lExnired 
cro

ll
l?1llffl,^. lExniredcrott
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name
Validity or
Expiry date

Closure Order Number
Closure Order

Date

tot Kashmir Anantnag Ruksar brick Kiln
Shamshipora

Mattan
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

268 Kashmir Anantnag

Shabir Brick Kiln

(Now DBZ) (closure

format fonvarded)

Katchpora Without Consent 402 JKPCC2024 19-lVar-24

269 Kashmir Anantnag Khushal Brick Kiln lmmoh Achabal Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

270 Kashmir Anantnag Fiyaz Ah Brick Kiln
Katchpora

Anantnag
Without Consenl 211|KPCC2024 10-lan-24

271 Kashmir Anantnag
Mushtaq Ah Bhat

(DDK Brick Kiln)

Katchpora

Anantnag
Without Consent 210 JKPCC2024 10-Jan-24

272 Kashmir Anantnag Chinar Brick Kiln Kulgad Achabal Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

ZI J Kashmir Anantnag Dar Brick Kiln (DBF)
Shamshipora

Mattan
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

274 Kashmir Anantnag D CO Brick Kiln
Ganoor

Katchpora
Valid CTO 28-Feb-25

aaFLI J Kashmir Anantnag Hamdard Brick Kiln
Hajipora

Donipawa
Without Consent 212|KPCC2024 1 0-Jan-24

276 Kashmir Anantnag DBZ Brick Kiln
Monghal

Anantnag
Without Consent 216 JKPCC2024 '10-Jan-24

277 Kashmir Anantnag Wani Brick Kiln
Thajwara

Achabal
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

278 Kashmir Anantnag Jannat Brick Kiln
Lalan Ganoor

Anantnag
Without Consenl 207 |KPCC2024 10-Jan-24

279 Kashmir Anantnag Shaban Brick Kiln
lmoh Check

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

280 Kashmir Anantnag Bhat Brick Kiln
lalipora

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

looor.r, lconsent 
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Consent status of Brick l(ilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order

Date

281 Kashmir Anantnag

Showket Brick Kiln (A

One)(Closure fromat

forwarded)

Ganoor

Katchpora
Without Consent 399 JKPCC 2024 19-lllar-24

282 Kashmir Anantnag Wani Brick Kiln Kulgad Achabal Expired CTO 29-Feb-24 60 JKPCC of2024 05-04-2024

283 Kashmir Anantnag Diamond Brick Kiln
Dailgam

Anantnag
Without Consent 107 JKPCC 2023 05-Oct23

284 Kashmir Anantnag SN Brick Kiln
Aang Matipora

Anantnag
Expired CTO 29-Feb-24 60JKPCC of2024 05-04-2024

285 Kashmir Anantnag Ruksar brick Kiln

Kondpora

Shamshipora

lVlattan

29-Feb-24 60 JKPCC of2024 05-04-2024

Kashmir Anantnag Khursheed Brick Kiln Thajwara Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

287 Kashmir Anantnag Barkat Brick Kiln
Wanihama

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of2024 05-04-2024

288 Kashmir Anantnag Hamdard Brick Kiln
Aang Matipora

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

289 Kashmir Anantnag
Gareeb Nawaz Brick

Kiln
Breenti Anantnag Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

290 Kashmir Anantnag JK Brick Kiln (MBK)
It/onghal

Anantnag
Without Consent 369 JKPCC 2024 03-Jan-24

291 Kashmir Anantnag
Yatoo Brick Kiln

(c50)2
Sangdan

Anantnag
Valid CTO 31 -Jan-25

292 Kashmir Anantnag
Shahi Hamdan Brick

Kiln
Breenti Anantnag Without Consent 214 JKPCC 2024 1 0-Jan-24

293 Kashmir Anantnag DBZ Brick Kiln
Aang Matipora

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

294 Kashmir Anantnag DBZ Brick Kiln
Badragund

Anantnag
Without Consent 213 JKPCC2OZ4 10-Jan-24

lrr,*o.ro
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address
Validity or

Expiry date
Closure Order Number

Glosure Order

Date

295 Kashmir Anantnag Heevan Brick Kiln
Lalan Ganoor

Anantnag
Valid CTO 31 -Jan-25

296 Kashmir
Rayaz Ahmad (Now

RR) Brick Kiln

Lalan Near

Railway Line Ang
Without Consent 208 JKPCC 2024 10-Jan-24

297 Kashmir Anantnag
Taj Brick Kiln (lt/ohd

Amin)

Lalan Ganoor

Anantnag
Valid CTO 31 -Jan-25

298 Kashmir Anantnag Zum Zum Brick Kiln Damjan Vessu Without Consent 217 |KPCC2024 10-Jan-24

299 Kashmir Anantnag
Yatoo Brick Kiln

(c50)

N4ughalgund

Bonigam Ang
Valid CTO 31-Jan-25

300 Kashmir Anantnag Itoo Brick Kiln (DBZ)
Sandoo Nowgam

Ang
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

301 Kashmir Anantnag
Evergreen Brick Kiln

(707)

Nussu

Badragund
Without Consent 209 JKPCC 2024 1 0-Jan-24

302 Kashmir Anantnag Tata Brick Factory
Seepan

Anantnag
Expired CTO 29-Feb-24 60 JKPCC of 2024 05-04-2024

303 Kashmir
Gousul-Azam Brick

Kiln (D50)

Drenin

Dawlatabad
Without Consent 368 JKPCC 2024 03-Jan-24

304 Kashmir Anantnag
Shahi Hamdan Brick

Kiln (DAR)

Sesman Damjan

Anantnag
Valid CTO 21-Aug-24

305 Kashmir Anantnag lmran Brick Kiln lmoh Shelipora Without Consent 370 JKPCC 2024 03-Jan-24

306 Kashmir Sonaullah Brick Kiln

Oukhoo

Kakapora

Pulwama

Expired CTO 01 -Feb-24 61 JKPCC of 2024 05-04-2024

307 Kashmir Pulwama Hamdaniya Brick Kiln

Oukhoo

Kakapora

Pulwama

Expired CTO 01 -il/ar-1 4 61 JKPCC of 2024 05-Apr-24

lconsent 
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Consent status of Brick l(ilns on05-04-2024

# Region Division Name
Validity or

Expiry date
Closure Order Number

Closure Order

Date

308 Kashmir Pulwama Shalimar Brick Kiln

Oukhoo

Kakapora

Pulwama

Expired CTO 1 9-Dec-23 61 JKPCC of 2024 05-Apr-24

309 Kashmir Pulwama Hilal Brick Kiln

Oukhoo

Kakapora

Pulwama

Expired CTO 1 9-Dec-23 39 JKPCC of 2024 04-Apr-24

310 Kashmir Pulwama Star Brick Kiln

Oukhoo

Kakapora

Pulwama

Expired CTO 01 -Oct23 08 JKPCC of 2024 03-Apr-24

311 Kashmir Pulwama Allie Brick Kiln

Oukhoo

Kakapora

Pulwama

Expired CTO 01-Feb-24 61 JKPCC of 2024 05-04-2024

312 Kashmir Pulwama
Bashir Ahmad

Magray

Shith Parraypora

Pulwama
1 8-Oct14 38 JKPCC of 2024 04-Apr-24

313 Kashmir Pulwama Sunflower Brick Kiln
Audoora

Pulwama
Expired CTO 01 -Jan-1 5 9 JKPCC of 2024 03-Apr-24

314 Kashmir Pulwama Dar Brick Kiln (a15)
Alliepora

Shahoora
Without Consent 382 JKPCC of 2024 05-lVar-24

315 Kashmir Pulwama Zaffron Brick Kiln
Wahlpora

Pulwama
Expired CTO 0 1 -Feb-24 61 JKPCC of 2024 05-04-2024

J l0 Kashmir Pulwama
LBK changed into

Bhat Brick

Nownagri

Pulwama
Without Consenl 383 JKPCC of 2024 05-Mar-24

317 Kashmir Expired CTO 1 2-Aug-14 381 JKPCC 0f2024 05-Mar-24

318 Kashmir Pulwama Sunrise Brick Kiln
Rambirpora

Newa Pulwama
Without Consent 380 JKPCC 0f2024 05-lt/ar-24

210 Kashmir Pulwama It/agray Brick Kiln Lalgam tral Expired CTE 01-Aug-98 377 JKPCCoI2024 05-lt/ar-24
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Consent status of Brick Kilns on 05-04-2024

!]t Region
Validity or

Expiry date
Closure Order Number

Closure Order

Date

320 Kashmir Pulwama
Thoker Brick Kiln (A-

No)

Audoora

Pulwama
Valid CTO 28-Feb-25

321 Kashmir Pulwama Mir Brick Kiln
Hastikhud

Zadoora Newa
Without Consent 376 JKPCC of 2024 05-Mar-24

322 Kashmir Pulwama
Kamran Brick Kiln

777
Parigam Newa Without Consent 375 JKPCC of 2024 05-Mar-24

323 Kashmir Pulwama tt/.J Golden Brick Kiln
Wahipora

Pulwama
Valid CTO 03-Jan-25

324 Kashmir Pulwama 379 JKPCC of 2024 05-Mar-24

325 Kashmir Pulwama JKB Sanzan (151)
Astanpora

Sanzan
Without Consent 374 IKPCC of 2024 05-lVar-24

Jto Kashmir Pulwama

417 Brick Kiln

changed into Wani B

Kiln 7HH

Achan Litter

Pulwama
Without Consent 378 JKPCC of 2024 05-Mar-24

327 Kashmir Pulwama
Shahoora Brick Kiln

(ArM)

Audoora

Pulwama
Without Consent 61 JKPCC o12024 05-Apr-24

Jto Kashmir Pulwama Gulmour Brick Kiln Tumchinowpora Without Consent 387 JKPCC of 2024 05-lVlar-24

329 Kashmir Pulwama Dar Brick Kiln Tumchinowpora Without Consent 386 JKPCC of 2024 05-Ni ar-24

330 Kashmir Pulwama Jehlum Brick Kiln 407 Tumchinowpora Without Consent 385 JKPCC o12024 05-lVar-24

331 Kashmir Pulwama Dar Brick Kiln
Hastikhud

Zadoora Newa
Expired CTO 01 -Feb-24 61 JKPCC of 2024 05-04-2024

332 Kashmir Pulwama Five Star Brick Kiln
Wahipora

Pulwama
Without Consent No 384 JKPCC of 2024 05-tl4ar-24

333 Kashmir Shopian lVir Brick Kiln
Babapora

Shopian
Expired CTO 01-lVar-15 62 JKPCC o12024 05-04-2024

334 Kashmir Shopian S.H. Brick Kiln 31-l,Aar-24 62 JKPCC of 2024 05-04-2024
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Consent status of Brick Kilns on 05-04-2024

4f, Region Division Name
Validity or

Expiry date
Closure Order Number

Closure 0rder
Date

335 Kashmir Baramulla National Brick Kiln
Bulgam Hygam

Baramulla
Expired CTO 28-Feb-24 63 JKPCC of 2024 05-04-2024

336 Jammu Kathua Jai Maa Brick Kiln

Birsu chak

Hiranagar,

Kathua

Valid CTO 3 1 -ti4ar-28

337 Jammu Kathua Bansi Lal Brick Kiln
Sakta Chak

Kathua
Valid CTO 31-lVar-28

338 Jammu Kathua Ganesh Brick Kiln
Sakta Chak,

Kathua
Valid CTO 3 1 -[4ar-28

339 Jammu Kathua Sheetla Brick Kiln
Dhar Phinter

Billawar, Kathua
31-lVar-28

340 Jammu Kathua Diwaker Brick Kiln
lvlahi Chak,

Kathua
Valid CTO 31 -lt/ar-28

341 Jammu Kathua Jai Shanker Brick Kiln
Sumwan lVore,

Kathua
Valid CTO 3 l -Jan-28

342 Jammu Kathua It/anu Brick Kiln Nagri, Kathua 28-Feb-25

343 Jammu Kathua
New Kathua Brick

Kiln

Goond Nagri,

Kathua
Valid CTO 3'1-Mar-28

344 Jammu Kathua Shiva Brick lndustry Kharote, Kathua Valid CTO 31-lt/ar-28

J43 Jammu Kathua B.M. K. Brick Kiln
Kishanpur Kandi

Hgr, Kathua
Valid CTO 31-Mar-28

346 Jammu Kathua

Durga Brick

manufacturing

lndustries

Sakta Chak,

Kathua
Valld CTO 31-lVar-28

347 Jammu Kathua lndian Brick Kiln
Sakta Chak,

Kathua
31 -lilar-28

looo,.., lconsent 
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Consent status of Brick Kilns on 05-04'2024

# Region Division Name
Validity or

Expiry date
Closure 0rder Number

Closure Order

Date

348 Jammu Kathua Jai Durga Brick Kiln

Alu Chak

Hiranagar

Kathua

Valid CTO 31-Mar-28

349 Jammu Kathua Janta Brick Kiln
Goond Nagri,

Kathua
Valid CTO 31-Mar-28

350 Jammu Kathua K D.B. lndustries 31-Mar-28

351 Jammu Kathua
Karan Brick

lndustries Brick Kiln

Parkohwal

Hiranagar,

Kathua

Valid CTO 31-Dec-27

352 Jammu Kathua
Krishna Bricks and

Tile lndustry

Kattal Bharmana

Hgr, Kathua
Valid CTO 31-Mar-28

e R2 Jammu Kathua luxmi Brick Kiln Barnoti, Kathua Valid CTO 31-lVar-28

354 Jammu Kathua lVehta Brick Kiln
Palli lVorh,

Kathua
Valid CTO 31-Mar-28

355 Jammu Kathua N. S. Brick Kiln

Sukho Chak

Kattal Bharmana

Hgr, Kathua

Valid CTO 3 1 -Jan-25

356 Jammu Kathua N.J. Brick Kiln+
Seswan Hgr,

Kathua
Valid CTO 31-lVar-28

J5/ Jammu Kathua
Natraj Bricks & Tile

I ndustry
Kharote, Kathua Valid CTO 31-tt/ar-28

358 Jammu Kathua New lndian Brick Kiln

Sanjwan

Hiranagar,

Kathua

Valid CTO 31-Mar-28
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order
Date

359 Jammu Kathua
New Natraj Bricks &

Tiles lndustry

Itluthi Kura

Nangal, Kathua
Valid CTO 31 -Jan-28

JbU Jammu Kathua Padyari Brick Kiln Padyari, Kathua Valid CTO 31 -il/ar-28

361 Jammu Kathua 31-Dec-27

362 Jammu Kathua R.K. Brick Kiln 31-lVar-28

363 Jammu Kathua
S.S.K Brick Kiln

(sawarn Singh B.K.)

Dharmkote

Billawar, Kathua
Valid CTO 31 -Jan-28

364 Jammu Kathua Shankar Brick Kiln lMertha Kathua Valid CTO 31-ltilar-28

Jb3 Jammu Kathua Vaishno Brick Kiln 31-Mar-28

366 Jammu Kathua
New ltilahavir Brick

Kiln

Khanpur Hgr

Kathua
Valid CTO 2B-Feb-25

367 Jammu Kathua Ankush Brick Kiln

Village Bani

Chak Hiranagar,

Kathua

28-Feb-25

368 Jammu Kathua
Puran Singh Chib

Brick Kiln

Sukha Chak Hgr,

Kathua
Valid CTO 28-Feb-25

369 Jammu Kathua
It/aha Luxmi Brick

Kiln

Sakta Chak,

Kathua
Valid CTO 3 1 -Jan-25

370 Jammu Kathua
Jai lt/ata Sukrala Devi

Brick Kiln

Tharakalwal

Billawar, Kathua
Valid CTO 31 -Jan-25

Punia Brick Kirn 
lH,?,';nrn 
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or
Expiry date

Closure Order Number
Closure 0rder

Date

371 Jammu Kathua
Jai tVata Vashno Devi

Brick Kiln

Sunjwan

Hiranagar

Kathua

Valid CTO 28-Feb-25

)14ot L Jammu Kathua
Jandial and company

Brick Kiln

Khanpur Hgr,

Kathua
31-Jan-25

373 Jammu Kathua
lVahalan Enterprises

Brick Kiln

Sakta Chak

Kathua
Expired CTO 31-lt/ar-23 1 9 JKPCC of 2024 03-Apr-24

374 Jammu Kathua Sudesh Brick Kiln

Kattal Brahmana,

Hiranagar,

Kathua

Valid CTE 31 -Jan-25

J/3 Jammu
Jammu

North

Abhi Brick Kiln

Gandhu Chak Mandal

Jammu.

Gandhu Chak

IVandal Jammu
Expired CTO 31-Mar-23 36 JKPCC of 2024 04-Apr-24

376 Jammu
Jammu

North

Arman Brick Kiln

Danger Kleath

Akhnoor.

Danger Kleath

Akhnoor.
Valid CTO 31-May-25

377 Jammu
Jammu

North

Ashwani Brick Kiln

Kaleeth Road

Jourian Akhnoor
Jammu.

Kaleeth Road

Jourian Akhnoor

Jammu.

Valid CTO 31-Mar-28

378 Jammu
Jammu

North

Bhagwati Brick Kiln

Bathera Akhnoor

Road Jammu.

Bathera Akhnoor

Road Jammu.
Valid CTO 28-Feb-25

379 Jammu
Jammu

North

Bharat Earth

Products Domana

Jammu.

Domana Jammu. Expired CTO 31-Mar-23 282 JKPCC o12024 1 5-Feb-24

lu,,,o.,o
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Consent status of Brick Kilns on05-04'2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order

Date

380 Jammu
Jammu

North

Bhawani Brick Kiln

Danger Akhnoor

Jammu.

Danger Akhnoor

Jammu.
Valid CTO 31-lVar-28

381 Jammu
Jammu

North

Bhawani Brick Kiln

Pail Khatar Akhnoor

Jammu.

Pail Khatar

Akhnoor Jammu
Valid CTO 28-Feb-28

501 Jammu
Jammu

North

Brighu Brick Kiln Old

Domana Jammu.

Old Domana

Jammu.
Expired CTO 3'1 -N4ar-23 309 JK PCC of 2024 1 5-Feb-24

ao2 Jammu
Jammu

North

Choudhary Bricks

and Tile lnd Purkhoo

Akhnoor Road.

Purkhoo Akhnoor

Road.
Expired CTO 31 -N4ar-23 283 JK PCC of 2024 15-Feb-24

384 Jammu
Jammu

North

Devi Bhagwati Brick

Kiln Pathary Akhnoor

Jammu.

Pathary Akhnoor

Jammu.
Expired CTO 31-Mar-14 14 JKPCC ol 2024 03-Apr-24

385 Jammu
Jammu

North

Devi Kiln Dayaran

Jammu.
Dayaran Jammu. Expired CTO 3O-Apr-12 1 58 JKPCB of 2021 16-Feb-21

386 Jammu
Jammu

North

Durga Brick Kiln

Gharota Jammu.
Gharota Jammu. Valid CTO 31-tt/ar-28

387 Jammu
Jammu

North

Ganesh Brick Kiln

Amb Garota Jammu.

Amb Grotha

Jammu.
Expired CTO 31 -lMar-23 284 JKPCC of 2024 15-Feb-24

388 Jammu
Jammu

North

Jai Baba Jamana

Dass Brick Kiln Patoli

Brahamana Jammu.

Patoli

Brahamana

Jammu.

Expired CTO 31-lMar-23 37 JKPCC of 2024 04-Apr-24

389 Jammu
Jammu

North

Jai Bajrangi Brick Kiln

Sangram Pur Jammu.

Sangram Pur

Jammu.
31-lMar-23 64 JKPCC of 2024 05-Apr-24

lr*,*o.ro
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order

Date

390 Jammu
Jammu

North

Jai Bhagwati Brick

Kiln Mishriwala

Jammu.

lVishriwala

Jammu.
Expired CTO 31-tt/ar-23 285 JK PCC of 2024 15-Feb-24

39'1 Jammu
Jammu

North

Jai Brick Kiln Badyal

Chak Dhok Jagir

Akhnoor Jammu.

Badyal Chak

Dhok Jagir

Akhnoor Jammu.

Valid CTO 31 -N/ar-28

392 Jammu
Jammu

North

Jai Ganapati Ganesh

Brick Kiln Nagbani

Jammu.

Nagbani Jammu Expired CTO 31-tVar-23 35 JKPCC of 2024 04-Apr-24

393 Jammu
Jammu

North

Jai Ganesh Brick Kiln

Gho Manahasa

Jammu.

Gho Manahasa

Jammu.
Expired CTO 31-tt/ar-23 302 JKPCC o12024 15-Feb-24

394 Jammu
Jammu

North

Jai Ganga Brick Kiln

Patoli Brahamana

Jammu.

Patoli

Brahamana

Jammu.

Valid CTO 31-lt/ar-28

395 Jammu
Jammu

North

Jai Kiln tt4anyal

Brahamana Jammu

lVanyal

Brahamana

Jammu.

Without Consenl 260 JKPCC of 2024 10-Feb-24

396 Jammu
Jammu

North

Jai Mata Laxmi Brick

Kiln Dansal Jammu.
Dansal Jammu. Expired CTO 31 -l\,4ar-14 95 JKPCC of 2021 30-Dec-2'1

397 Jammu
Jammu

North

Jai Raja Mandlik

Brick Kiln lt/ishriwala

Jammu.

It/ishriwala

Jammu.
Expired CTO 31-Mar-23 52 JKPCC of 2024 04-Apr-24

398 Jammu
Jammu

North

Jai Ram Brick Kiln

Kot Ghari

Kot Ghari

Jammu
Valid CTO 31-tt/ar-28
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or
Expiry date

closure order Number
Closure Order

0ate

399 Jammu
Jammu

North

Jai Shanker Brick
Kiln Mahal Pur

Jammu.

[,4ahalPur

Jammu.
Valid CTO 31-l\,4ar-28

400 Jammu
Jammu

North

JaiShlv Brick Kiln

Jourian Akhnoor

Jammu..

Jourian Akhnoor

Jammu..
31-N/ar-28

401 Jammu
Jammu

North

Kalishpati Brick Kiln

Bawa Talab Jammu

Bawa Talab

Jammu.
Exp red CTO 31-t\rar-23 287 )KPCC ol 2024 15-teb-24

442 Jammu
Jammu

Norlh

Kalka Brick Klln,

Bawa Talab Akhnoor,

Jammu

Bawa Talab

Akhnoor, Jammu
Wlthout Consent 255 JKPCC ol 2024 1A-Feb-24

403 Jammu
Jammu

North
2B-Feb-24 50 JKPCC of 2024 04-Apr-24

404 Jammu
.lammu

North

Khajuria Brick Kiln

Galwaday Chak

Jammu.

Galwaday Chak

Jammu.
31-[,4ar-28

405 Jammu
Jammu

North

Kailash Brick Kiln

KangrialJammu.
KangrialJammu Valid CT0 31-[,4ar-28

406 Jammu
Jammu

North

Krishna Brick K ln

Akhnoor Road

Domana

3 1 -t\,4 a r-2 3 15 JKPCC ol2A24 03-Apr-24

407 Jammu
Jammu

North

Krishna Brick Kif
Chak Bhagwana

Jourian Jammu.

Chak Bhagwana

Jo0rian Jammu.
Valid CTo 31-Mar-28

408 Jammu
Jammu

North

Krishna Brick K ln

Trou Akhnoor

Jammu.

31'[,4ar'28

l,,,,o.,o
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order

Date

409 Jammu
Jammu

North

Krishna Kiln

lnd.Kangrial Jammu.
Kangrial Jammu. Valid CTO 31-Mar-28

410 Jammu
Jammu

North

Kumar Kiln Dayaran

Jammu.
Dayaran Jammu Expired CTO 31-Mar-23 2BB JK PCC of 2024 15-Feb-24

411 Jammu
Jammu

North

Laxmi Brick Kiln

Marlali Jammu.
Marjali Jammu. 31-Mar-23 289 JK PCC of 2024 1 5-Feb-24

412 Jammu
Jammu

North

Maha Laxmi Brick

Kiln dayaran Kangrial

Jammu.

Dayaran Kangrial

Jammu.
Valrd CTO 31-Mar-28

413 Jammu
Jammu

North

It/ahvir Kiln Badhrore

Jammu.

Badhrore

Jammu.
Valid CTO 31-lt/ar-28

414 Jammu
Jammu

North

It/andlik Brick Kiln

Buran Patta Marjali

Jammu.

Buran Patta

MarjaliJammu
Expired CTO 27-Aug-1 1 159 JKPCB of 2021 1 6-Feb-21

415 Jammu
Jammu

North

Mata Sharawali Kiln

Bhadrore Jammu,

Bhadrore

Jammu.
Valid CTO 31-lt/ar-28

4'16 Jammu
Jammu

North

Nanak Brick Kiln

Parkhoo Jammu

Parkhoo Jammu
Valrd CTO 31-Mar-28

417 Jammu
Jammu

North

Nand Brick Kiln

Pandorian Jammu.

Pandorian

Jammu.
31-Mar-28

418 Jammu
National Brick Kiln

Kangrial Jammu.
Kangrial Jammu Valid CTO 31 -N/ar-28

A10 Jammu
Jammu

North

New Bhagwati Brick

Kiln Kangrial Jammu
Kangrial Jammu. Expired CT0 31 -l/ar-23 303 JK PCC of 2024 15-Feb-24
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Consent status of Brick Kilns on05-04-2024

# Region Division Name
Validity or

Expiry date
Closure Order Number

Closure Order

Date

420 Jammu
Jammu

North

New Devi Bhagwati

Brick Kiln Pakhian

Jammu.

Pakhian Jammu Expired CTO 31 -N/ar-23 293 JK PCC of 2024 15-Feb-24

421 Jammu
Jammu

North

New Jagdambay

Brick lnd. [Vahal Pur

Bathera Jammu.

Mahal Pur

Bathera Jammu.
Expired CTO 23-Feb-12

161-JKPCB of 2021, followed

by 11 o12024

16-02-2021,

3-4-2024

422 Jammu
Jammu

North

New Jai Shanker

Brick Kiln Kaink

Mahlpur Jammu.

It/ahlpur Jammu Valid CTO 31 -N/ar-28

423 Jammu
Jammu

North

New Krishna Brick

Kiln Rakh Burn

Jammu.

Rakh Burn

Jammu.
Expired CTO 31-lVar-23

292 JK PCC o12024, followed

by 51 ot2024

15-02-2024,

4-4-2024

424 Jammu
Jammu

North

Nirman Udyog

Simbliweala Bawa

Talab Jammu. .

Simbliweala

Jammu. .

Expired CTO 31-l\4ar-23 64 JKPCC of 2024 05-Apr-24

425 Jammu
Jammu

North

Northern Brick Kiln

Kangrial Jammu.
Kangrial Jammu Expired CTO 31-tt4ar-23 294 JKPCC 012024 15-Feb-24

426 Jammu
Jammu

North

Om Bick Kiln Baran

Marjali Road Jammu.

Baran lMarlali

Road Jammu.
Valid CTO 31-l\i ar-28

427 Jammu
Jammu

North

Om Brick and Tile lnd

Purkhoo Jammu.
Purkhoo Jammu. Exprred CTO 31-Mar-23 295 JK PCC of 2024 1 5-Feb-24

428 Jammu
Jammu

North

Pashupati Brick Kiln

Pathyali Chak

Jammu.

Pathyali Chak

Jammu.
Expired CTO 31-Mar-23 33 JKPCC of 2024 04-Apr-24

loro,,.r, lconsent 
status
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address
Validity or

Expiry date
Closure Order Number

Closure Order

Date

429 Jammu
Jammu

North

Peer Baba Brick Kiln

Bhala Da Bagh

Akhnoor Jammu.

Bhala Da Bagh

Akhnoor Jammu
Expired CTO 31-lVar-14 296 JK PCC of 2024 15-Feb-24

430 Jammu
Jammu

North

Radha Swami Brick

Kiln Bawa Talab

Akhnoor Road

Jammu.

Bawa Talab

Akhnoor Road

Jammu

Expired CTO 3 1 -Aug-07 34 JKPCC of 2023 1 1-Aug-23

431 Jammu
Jammu

North

Raja Brick Kiln lilarjali

Road Barn.

Maryali Road

Barun.
Valid CTO 31 -Jan-28

432 Jammu
Jammu

North

Raja Mandlik Brick

Kiln chak Balwal

Jammu.

chak Balwal

Jammu
Expired CTO 31 -[/ar-23 297 JKPCC of 2024 15-Feb-24

433 Jammu
Jammu

North

Sat Guru Brick Kiln

Dhayaran Jammu.

Dhayaran

Jammu.
31-tilar-23 298 JK PCC of 2024 15-Feb-24

434 Jammu
Jammu

North

Sharda Brick Kiln

Dayaran Jammu.
Dayaran Jammu. Expired CTO 31 -tt/ar-13

272 of 2013, followed bY 12 ol

2024

11-12-2013,

3-4-2024

435 Jammu
Jammu

North

Sharma Brick Kiln

Dayaran Jammu..

Dayaran

Jammu..
31 -lt/ar-28

436 Jammu
Jammu

North

Shiv Shakti Brick Kiln

Ghura Jagir Akhnoor

Jammu.

Ghura Jagir

Akhnoor Jammu
31 -[/ar-23 32 JKPCC of 2024 04-Apr-24

437 Jammu
Jammu

North

Shiv Shakti Brick Kiln

Nagbani Jammu.
Nagbani Jammu. Expired CTO 31 -I/ar-23 54 JKPCC of2024 04-Apr-24

438 Jammu
Jammu

North

Shiva Brick Kiln

Marjali
lVarjali Valid CTO 31-tVar-28

439 Jammu
Jammu

North

Shiva Brick Kiln Prani

Muthi Akhnoor

Jammu.

Muthi Akhnoor

Jammu.
Expired CTO 31-tMar-23 300 JK PCC of 2024 15-Feb-24

lconsent 
Status

lrxnireo 
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Consent status of Brick Kllns on 05-04-2024

fl Region 0ivision Name Address Consent Status
Validity or
Expiry date

Closure order Number
Closure order

Date

440 Jantmu
Jarnmu

North

Shree Ganesh Brick

Kiln Kot Ghari

Akhnoor Jammu.

Valid CTo 31-N4ar-28

441 Jammu
Jammu

North

Shree Ganesh Brick

Kiln MlulhiJourian

Akhnoor Jammu

N.4uthi JoLrrian

Akhnoor Jammu
Valid CTO 31-Mar-28

442 Jammu
Jammu

North
W thout Consent 310 JK PCC of 2024 15-Feb-24

Ja mmu
Jammu

North

Shree Shanker Brick

lnd Badhrore Jammu

Badhrore

Jammu.
Expired CTO 31-Mar-23 16 JKPCC of 2024 03-Apr-24

444 Jammu
Jammu

North

Mishriwala

Jammu.
Expired CTO 31-1,4ar"23 17 IKPCC ol2A24

445 Jammu
Jammu

North
Expired CTO 3'1-Mar-23 305 JK PCC of 2024 15-Feb-24

446 Jamn'ru
Jammu

Nodh

Swami Ji Brick Kiln

Kot l\,4arian. Khour

Akhnoor, Jammu.

Valid CTO 31-Mar-28

447 Jammu
Jammu

North
Expired CTO 31-Mar23 307 JK PCC of 2024 15-Feb-24

448 Jammu
Jammu

North

Vaishno Brick Kln

Chak Kirpal Pur

Jammu.

Chak Kirpal Pur

Jammu.
Vald CTO 31-Mar.2B

L<ot cr',r..i

l,rit,noor 

Lam,u

Shree Ganesh Kiln lKangrarl I

Kangrail Dayaran lDnutuyun ]

Jammu lLumru

443

lsuorat 
snci xitn

lMishrlwala 
Jammu.

03-Apr24

Surai Bnck Kiln and I

Tilelnd.Kangrial lKangriatJammu.
Jammu. I

lro' t,t.,iun

lKhoL,r 
Akhnoor,

lJammu.

lrnsnut Bnck Kiln leawa ratao

leawa 
tatau,tammu. 

lLammu.
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure Order
Date

449 Jammu
Jammu

North

Vaishno Brick Kiln

Kot Ghari Jammu.

kot Ghari

Jammu.
Valid CTO 31-lt/ar-28

450 Jammu
Jammu

South
Hi-Q Brick Kiln,

Chak lVian Sahib

Singh, Bishnah
Expired CTO 31-lVlar-23 27 IKPCC 0t2024 04-Apr-24

451 Jammu
Jammu

South
Kulbir Brick Kiln

lsmailpur,

Kothey, Bishnah
Valid CTO 31-Mar-28

452 Jammu
Jammu

South
Shiva Brick Kiln

Sikanderpur

Bishnah
Valid CTO 31-Mar-28

453 Jammu
Jammu

South

Rama Krishna Brick

lndustry

Chak

Agra,R.S.Pura
Valid CTO 31-Jan-27

454 Jammu
Jammu

South

lMaha Lakshmi Brick

lndustries

Chak

Agra,RS.Pura
Valid CTO 31 -lt/ar-25

455 Jammu
Jammu

South
Krishna Brick Kiln

Chak Jagtu

,Sallair,R.s.Pura
Valid CTO 3'l-Mar-28

456 Jammu
Jammu

South

Sarup Brick & Tiles

lndustries

Kothay Khairi,

Bishnah
Valid CTO 31-Mar-28

457 Jammu
Jammu

South
Laxmi Brick lndustry

Chak

Agra,R.S.Pura
Valid CTO 28-Feb-25

458 Jammu
Jammu

South
B.D.Gupta and Co.

Sarore Kothey,

Bishnah
Expired CTO 31-Mar-23 30 JKPCC o12024 04-Apr-24

459 Jammu
Jammu

South
B.D.Gupta and Sons

Sarore Kothey,

Bishnah
Expired CTO 31-Mar-23 18 JKPCC of 2024 03-Apr-24

460 Jammu
Jammu

South

New Gurdyal Brick

Kiln

Badyal

Brahmana

R.S.Pura

Expired CTO 31-Mar-23 320 JKPCC o12024 1 5-Feb-24

461 Jammu
Jammu

South
Shiv Kiln Eil;i:,"" lu.,,o.ro

31-lMar-28
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Consent status of Brick Kilns on05-04'2024

# Region Name Address Gonsent Status
Validity or

Expiry date
Closure Order Number

Closure Order

Date

462 Jammu
Jammu

South
Om Brick Industry

Chak

Agra,R.S.Pura
Valid CTO 31-Mar-28

463 Jammu
Jammu

South
31-Mar-28

464 Jammu
Jammu

South
Kala Brick Kiln 31 6 JK PCC of 2024 15-Feb-24

465 Jammu
Jammu

South

Bhagwati Brick

I ndustry

Chak

Agra,R.S.Pura
Expired CTO 31 -[/ar-23 312IKPCC ot2024 15-Feb-24

466 Jammu
Jammu

South

Zamindara Brick

I nd u stries

Badyal

Brahmana

R.S.Pura

Expired CTO 31-tt/ar-23 322 IKPCC of 2024 1 5-Feb-24

467 Jammu
Jammu

South
Krishna Brick lndustry

Badyal

Brahmana

R.S.Pura

Expired CTO 31-lVar-23 29 JKPCC of 2024 04-Apr-24

468 Jammu Ankur Brick Kiln Sarore, Bishnah Valid CTO 31-Mar-28

469 Jammu Shambu Brick Kiln Soungli,Bishnah Valld CTO 31-Mar-28

470 Jammu
Jammu

South

Guru Teg Bhadur

Brick Kiln

Badyal

Brahmana

R.S.Pura

Expired CTO 3'1-lVar-23 314 JKPCC o12024 15-Feb-24

471 Jammu
Jammu

South

It/ahajan Brick

I ndustry

Badyal

Brahmana

R.S.Pura

Valid CTO 31-Mar-28

472 Jammu
Jammu

South
Vikas Brick lndustries

Chak

Agra,R.S.Pura
Valid CTO 3'1-tt/ar-28

Jammu
Jammu

South

Amar Bricks & Tiles

I ndustry
Khairi, Bishnah Expired CTO 31-Mar-23 31 1 JK PCC of 2024 15-Feb-24

474 Jammu
Jammu

South

Seelm Brick & Tile

I ndustry
Khairi, Bishnah Valid CTO 31-l,ltar-27

lr,,,.,on

Ekta Brick Kirn, l[[nf' lu,,,o.ro

laaayat I

lBrahmana lRefused

lR s e,.., 
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure 0rder Number

Closure Order

Date

475 Jammu
Jammu

South

Najwal Brick & Tile

I ndustry
Najwal, Bishnah Valid CTO 31-\Aar-21

476 Jammu
Jammu

South
Jawala Brick Kiln

Naari Khaper,

R.S.Pura
Valid CTO 31-Mar-28

477 Jammu
Jammu

South

Shree Maha Shakti

Brick Kiln

Chak IMian

Sukha Singh,

Bishnah

Expired CTO 31-Jan-22 324 JKPCC of 2024 15-Feb-24

478 Jammu
Jammu

South

Mahavir Brick

lndustry

Chak

Agra,R.S.Pura
Valid CTO 31-Mar-28

479 Jammu
Jammu

South
New Om Brick Kiln

Chak

Agra,R.S.Pura
Valid CTO 31-lt/ar-28

480 Jammu Chand Brick Kiln

Badyal

Brahmana,

R.S.Pura

Expired CTO 30-Apr-19 '13 JKPCC of 2024 03-Apr-24

481 Jammu
Jammu

South

Gurmukh Singh Brick

Kiln

Badyal

Brahmana,R.S.P

ura

Valid CTO 31 -Jan-29

482 Jammu
Jammu

South
Gurdial Brick Kiln

Badyal

Brahmana,

R.S.Pura

Expired CTO 3'l-Mar-23 31 3 JK PCC of 2024 15-Feb-24

483 Jammu
Jammu

South

Sharma Brick

lndustry

Chak

Agra,R.S.Pura
Valid CTO 31-lvlar-25

484 Jammu
Jammu

South
Karan Brick Kiln Sarore, Bishnah Valid CTO 28-Feb-29

485 Jammu
Jammu

South

Banarasi Lal Satpal

Brick lndustry

Badyal

Brahmana,

R.S.Pura

Valid CTO 31-Mar-28

486 Jammu
Jammu

South
Jandyal Brick Kiln

Khepar,

R.S.Pura
Expired CTO 31-lVar-23 28 JK PCC of 2024 04-Apr-24

487 Jammu United Brick Factory
Karyal,

Brahmana
Refused 94 JK PCB of 2020 1 5-Dec-20

1,.,,,

lsoutn

lJarmu
lSouth
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure 0rder
Date

488 Jammu
Jammu

South
Qutab Din Brick Kiln

Chak Bala,

R.S.Pura
Expired CTO 31-lt/ar-14 93 JK PCB of 2020 1 5-Dec-20

489 Jammu
Jammu

South
T.S.Puran Brick Kiln,

Thikrian, R. S.

Pura
Refused 325 JK PCC of 202a 15-Feb-24

490 Jammu
Jammu

South
Sarup Brick Kiln

lvlalua, Bishna,

Jammu
Expired CTO 31-Mar-23 64 JKPCC of 2024 05-Apr-24

491 Jammu
Samba

South
BCC Brick Kiln

Rehain Khanwal,

Samba
Valid CTO 31-Mar-28

492 Jammu
Samba

South

Shanker Brick

lndustry

Harsath

Ghagwal, Samba
Valid CTO 31-lVlar-28

493 Jammu
Samba

South
Jai Laxmi Brick Kiln

Raya lVorh,

Samba
254 JKPCC of 2024 02-Oct-24

494 Jammu
Samba

South

Kailash Parbhat Brick

Kiln

Rakh Rara,

Samba
Valid CTO 28-Feb-25

495 Jammu
Samba

South
Varun Brick Kiln Talgarh, Samba Valid CTO 31 -Jan-25

496 Jammu
Samba

South
Shish Paul Brick Kiln Nadala, Samba Valid CTO 31-lt/ar-28

497 Jammu
Samba

South

New Choudhary Brick

Kiln

Gho manhsan,

Samba
Valid CTO 31-lt/ar-26

498 Jammu
Samba

South
Raizada Brick Kiln Kaink, Samba Valid CTO 31 -Jan-25

,400 Jammu
Samba

South
New Pargal Brick Kiln Katli, Samba Valid CTO 28-Feb-29

500 Jammu
Samba

South
Jai Shanker Brick Kiln

Gurha Jattian,

Samba
Expired CTO 31 -N/ar-24 58 JKPCC of 2024 05-04-2024

501 Jammu
Samba

South
Hari Brick Kiln Langth, Samba Valid CTO 28-Feb-25

l*,,nor,consent
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Consent status of Brick Kilns on05-04'2024

# Region Division Name Address Consent Status
Validity or
Expiry date

Closure Order Number
Closure Order

Date

502 Jammu
Samba

South
Ajay Brick Kiln

Raya Morh

Samba
Valid CTO 31-Mar-28

rn? Jammu
Samba

South
New Om Brick Kiln Chubian, Samba Valid CTO 31-lMar-28

504 Jammu
Samba

South
Bral Brick Kiln

Raya il/orh

Samba
Without Consent 253 IKPCC 012024 1 0-Feb-24

505 Jammu
Samba

South
R N Brick Kiln VaIid CTO 31-Mar-26

506 Jammu
Samba

South
Ashoka Brick Kiln

Pattli Morh ,

Samba
Without Consent 81 ot 2012 28-09-2012

507 Jammu
Samba

South
Jai Nagni Brick Kiln

Gho Manhsan,

Samba
Expired CTO 31-lMar-23 270 IKPCC of 2024 15-02-2024

508 Jammu
Samba

South
S G Enterprises

Rakh Baroi,

Samba
Expired CTO 31-tt/ay-14 20 JKPCC o12024 03-Apr-24

509 Jammu
Samba

South
Sudesh Brick Kiln Jhang Samba Valid CTO 31-Mar-28

510 Jammu
Samba

South

Balwant Raj & Co.

Brick Kiln

Chan Khana,

Samba
Valid CTO 31-Mar-28

511 Jammu
Samba

South
Saraf Brick Kiln Kaink Samba Valid CTO 31-Mar-28

512 Jammu
Samba

South
Vijay brick Kiln Sadoh Samba Valid CTO 3'1-Mar-28

513 Jammu 31-Mar-23 268 JKPCC of 2024 15-02-2024

514 Jammu
Samba

South

Mazdoor Kissan Brick

Kiln
Pattli , Samba Expired CTO 31-Mar-23 273 IKPCC oI 2024 15-02-2024

515 Jammu
Samba

South
Vaid Brick Kiln

Rakh Baroi

,Samba
Expired CTO 31-Mar-23 21 IKPCC o12024 03-Apr-24

516 Jammu
Samba

South

Rameshwar Brick

Kiln
Sagal, Samba Expired CTO 31-Mar-23 22 JKPCC ol 2024 03-Apr-24

lororl xrt, ,

lSamba
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Consent status of Brick Kilns on 05-04 2024

Name Address Consent Status
Validity or
Expiry date

Closure 0rder Number
Closure Order

Date

517 Sharuti Brlck K ln Katli, Samba 31-[,,4ar-28

518 31-lv4ar-28

519 Sambyal Brick Kiln Sarga, Samba z\-teb-29

524 Jammu
Samba

South
R K Brick Klln Bandrall Samba Vaiid CTo 31-N1ar-28

521 Nand Brick Klln
Rakh Baroi,

Samba
Expired CTO 30-Jun-23 ?75 JKPCC ol 2424 15-02-2424

522 Jai Deva Brick Kln N4adoon Sarnba 31-N4ar-28

523 Jammu
Samba

South

New Jai Deva Brick

Kiln
i,4adwal, Samba Valid CTO 3l -Jan 25

Shiv Kaillashpati

Brlck Kiln
Kamala, Samba Expired CTO 28-Feb-24 58 JKPCC 012024 05-04-2024

525
Ganga Brick Tlle

lndustry

Harsath

Ghagwal, Samba
Vald CTO 31-[.4ar 26

526 Jammu
Samba

Soulh
Vinay Brick Klln Ramloo, Samba Vaiid CTO 31-luar-28

521 31-Mar-23 276 IKPCC ol 2024

528 O[.4 Brick Kiln Trilokpur, Samba Expired CTO 31-Mar-23 272 JKPCC al2A24 15-02,2024

529 Jammu
Sarnba

South
Classic Brick lndustry

Rakh Baroi,

Samba
Expired CTO 31-N,4ar-23 27 4 JKPCC 012024 15-A2-2024

530 Jai Ganesh Brick Kiln
Gho Brahmana,

Samba
Vald CTO 31 l\,4ar-28

Resion 
lr,r'.,on I

lsambaJammu l-
lSouth luu,,o 

.ro

lsamba
Jammu l-

lSouth
*--..-* 

lr<rtrl, 
suro. 

lur',o.ro
lsamba

Jammu l-
lSoum lu,,,o 

.ro

lsambaJammu l-
lsouth

lsamba
Jammu 

lsoutn luu,,o 
.ro

I lsamoaIJammu l-I lsouth

ls"ru,
Jammu 

lsourr

I lsamna

lJammu lsorh

:; ct.hi [/rt, u lo.orixru , l-
;ilffi "--" l;;il;-- lExn'edcTo

15-02-2024

I lsamoalJammu l-I lsoum

I ls,,u"

lJammu lsoutn
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Consent status of Brick Kilns on 05-04-2024

# Region Division Name Address Consent Status
Validity or

Expiry date
Closure Order Number

Closure 0rder
Date

3JI Jammu
Samba

South
Sanjeev Brick Kiln Trilokpur, Samba Expired CTO 28-Feb-24 58 JKPCC of2024 05-04-2024

532 Jammu
Samba

South

Vishwatma Nandji

Brick Kiln
Rara Samba Valid CTO 28-Feb-29

533 Jammu
Samba

South
Choudhary Brick Kiln

Palli Morh,

Samba
31 -tt/ar-23 269 JKPCC of 2024 15-02-2024

534 Jammu
Samba

South
Gian Brick Kiln Najwal, Samba Valid CTO 31 -[/ar-26

535 Jammu
Samba

South
Shree Ram Brick kiln

Gho Manhsan,

Samba
Valid CTO 31 -lt/ar-26

536 Jammu
Samba

South
RCC Brick kiln

Rehian Khanwal,

Samba
Without Consent 1500f2013 1 9-Feb-1 3

537 Jammu
Samba

South
Neel kanth Brick Kiln Arngal, Samba Valid CTO 31-Dec-24

538 Jammu
Samba

North

Jai Saraswati Brick

Kiln

Palli, Bari-

Brahamana,Sam
L^
Ud

Expired CTO 31 -tt/ar-23 31 JKPCC of 2024 04-Apr-24

539 Jammu Reasi Bhagwati Brick Kiln Laiter, Pouni Expired CTO 3'1-lVar-23 5 JKPCC of 2024 03-Apr-24

540 Jammu Reasi Vikrant Brick Kiln Laiter, Pouni Valid CTO 28-Feb-25

541 Jammu Rajouri
Shiv Shanker Brick

Kiln
Village Saranoo Valid CTO 31-May-24

542 Jammu Rajouri Shiv Brick Kiln Village Saranoo Expired CTE 31 -Aug-1 I 57 JKPCC of 2024 05-04-2024

54J Jammu Rajouri
Lakshmi Narayan

Brick Kiln
Village Saranoo Valid CTO 28-Feb-29

544 Jammu Rajouri Choudhary Brick Kiln Village Saranoo Valid CTO 31-Aug-28

545 Jammu Rajouri Top Brick Kiln Village Dhangri Expired CTO 31-l.Aar-24 05-04-2024

lrxoireo 
cro

57 JKPCC o12024
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Consent status of Brick Kilns on 05-04"2024

# Region Division Consent Status Closure 0rder Number
Closure Order

Date

546 Jammu Rajourl Swasllk Brlck Kiln Village Dhangri Valld CTO 31-Aug-28

Jamfiru Rajourl Baba Brlck K ln V llage Dehr an Vald CTo 2B-Feb-25

548 ,la m mu Rajour Roshan Br ck Kiln

Village Chowki

Handan,

Nowshera

Valid CT0 30-Jun-26

549 Jammu Rajouri Ganesh Erick Kiln
Village Nonial,

Nowshera
Valld CTO 31-Mar-26

550 Jammu Ralouri Gobind Brick Kiln
Village Hanjana,

Nowshera
Vald CTo 2B-Feb-29

551 ,lamn'ru Rajouri Vishav Brick Klln

Village Dera

Lamberi,

Nowshera

Valid CTO 2B-Feb-28

552 Jammu Rajouri Shamsher Br ck k n
Village Lamberi,

Nowshera
Without Consenl 12B of 2013 01't4ar-13

Ja mflru Rajoud Heer brick K ln Valid CTo 31-Jan-25

554 Jammu Rajouri 0m Brick Kiln Vaiid CTO 28-Feb-25

555 Ja mmu Rajouri Om Brick Kiln
Village Bakhar,

Sunderbani
Vald CTO 28-Feb-25

556 Jammu Rajouri
0m Shanker Brick

lndustries

Village Bakhar,

Sunderbani
Vald CTO 31-Aug-28

557 Jammu Rajouri Jai Shiv Brlck KiLn
Village Patrara,

Sunderbani
Valld CTO 30-Apr-28

l*,," looo,"..

Validity or
Expiry date

547

lVrllage Clrowlr

llandan,

lNo*sh",a

lvittage Larue,i,

lNowshera
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Consent status of Brick Kilns on 05-04-2024

Region Division Name Address Consent Status
Validity or
Expiry date

closure order Number
Closure Order

Date

558 Jammu Rajouri Bhagwati Brick Kiln 28-F eb-25

559 Janrm! Rajouri Janta Brlck kiln
Village Siot,

Sunderbani
Expired CTo 2B-Feb-24 57 JKPCC of 2024 05-04-2024

560 Jammu Ralouri
Shamsher Singh

Brick kiln

Village A npur

Bhajwal

Sunderbani

Expired CTO 31-Mar"14 a7 JKPCC 2421 19-Apr-21

56'1 Jan'rmu Raiouri
Guru Ravi Dass Brick

Klln

Village Chowki

Handan,

Nowshera

59 of 2011 23-Apr-l1

562 28-Feb-25

563 Jammu Udhampur Shiv Shanti Brick Kiln
Village BaIolla,

Jib, udh.
Expired CTO 31-MaI-'14

265 JKPCC of 2024. followed

by 10 o1,2024

14-02-2024,

3-4-2A24

564 Jammu Udhampur
Shivalik Brick

lndustries

Village Barolla

udh.
Expired CTO 30-Jun-13 261 IKPCC o12024 14-F eb-24

565 30-Apr-14 262 IKPCC o12024 14-F eb-24

566 Jammu Udhampur Sona Br ck lndustry

Village

Hartaryan, Jib,

udh

Expired CTO 31-Mar13 21 JKPCC ol 2023

567 Jammu Udhampur New Tawi Brick Kiln V llage Rilti, Udh Exp red CTo 28-Feb-14 263 JKPCC of 2024 14-Feb 24

s68
VillageDaddar

(Ritti) udh
Valid CTo 28-teh-25

569 Jammu Udhampur
Bawa Ambo Brick

Kiln

Village Karowa

udh.
Expired CTO 31-[.4ar14 1 1 JKPCB of 2020 26-[.4ay-20

570 Jammu Udhampur
Sunil Brick & Tiles

lnduslry

Village Sunal

([/ajalta) Udh
Refused

264 JKPCC of 2024, followed

by 38 of 2024

14-02-2024,

4-4-2024

lvrttro" I

lBalshama. lvalid CTo

lSunoeroani I

lw,ttou,co*.nr

|**lillffixin.uraBrck lylmf'.;lf lu,,o.,o

@['::::,fU lexpireo 
cro

0B'Nov-23

g.,* fro*** [ur"o 
*,* 

^,.
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Jammu and Kashmir
Pollution Contro! Committee

chairmanSTjkspcb@gmail. com
membersecretarylksocb@gmarl. corn

01s1 -2472881.2476925

fln",ex* B

Parivesh Bhavan, Forest Comptex

Transport Nagar, Jamntu, 180 006

Silk Factory Road

Ralbagh, Srinagar, 190 008

Deputy Commissioner / District Magistrate,
District Shopian.

No:- JKPCC/NGTII30/ 3l - 75 Date:- ol.oa.zozq

Hon'bte NGT Order in OA No. 594 I 2022 titted Syed Riyaz Vs UT of J&K and
Others.
Directions under Section 31(A) of Air (Prevention & Control of Poltution),
1981, for regutation of Brick Kitns in District Shopian issued dated
18.01.2024 & dated 14.02.2024.

Sir,

t am directed to draw your attention to the directions issued by J&K Pottution Control

cornnrirtee on the sulrject cired above. The Hon'bte NGT in its order dated 04.u.2424,

inter-atia issued fottowing directions :-

"7. Atl the concerned District Magistrates and the Superintendent of Potice in
the UT of Jammu and l(ashmir are directed to ensure that no brick kitn is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
comptiance with environmentat norms. "

I am to further convey that J&K PCC has issued directions for ctosure of individuat

brick kitns that were operating without consent of the l&K PCC.

Accordingty, I am directed to request you to direct the fietd functionaries concerned

to ensure that :-

i. No brick l<itrt is alllowed to operate without vatid consent from Pottution Controt
Committee;

ii. Brick Kitns operatingwithoutvatid Licenses from the LicensingAuthoritywithout
valid consent from l&K Pottution Controt Committee are ctosed immediatety.

Yours faithfulty,

Sub:- i)

ii)

Copy to the:- E
l) [:inrtncial Contrnissioner (,,\dditional Chiclsccretary.) Departnrent of Forests, Ecotogy and

[:lrr irorrrncrrt. ('ir iI Sc.crctar-ilrl.. .lArnrnu 1 Srirrlglr.
2) I)ir isii:nal ('onrnrissioncr. Kashmir.
i) lnspector Ceneral of'Police. Kashmir.

g$df,t{(4@
(Ghansham Singh)JKAS
MemberSecretary 1.4.1
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-l) Sertiot'sttytcrirtlcnr.lclrt irl'l)irliec. I)istrict Shopiarr lilr inltrrmation ancl sirnilar necessary
ItCt it)tl.

,s) ltegional Directtrr. Pollution Control Clornrnittee. Kashrrrir tbr inl'orrnation and neces$ary
acti0n,

6) Divisional Officer, J&K Peillution Control Committee. Shopian fbr intormation anrl
necessart' aclion.
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Jammu and Kashmir
Pollution Control Committee

chairmanBTikspcb@gmail.com
membersecretaryikspcb@gmail.com

0191 ?477881 ?476!\?!:

Panvesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Dale:- a/ 04.2024

Deputy Commissioner / District Magistrate,
District Baramulta.

No:-JKPCC/NGT/I satA? * $&

Sub:- i) Hon'bte NGT Order in OA No. 594 I 2022 titted Syed Riyaz Vs UT of J&K and

Others.
ii) Directions under Section 31(A) ol Air (Prevention & Controt of Pol.tution),

1g3l, for regulation of Brick Kitns in District Baramutta issued dated

18"01 .2024& dated 14.02.2A24.

Sir,

I am directed to draw your attention to the directions issued by J&K Pottution Controt

Ccrrr:rrrittr,.c on thc srrbject citeci rii:ove. fhe Hort'ltle NGT irr its Orcjer dated 04.A1 .2024'

inter-atia issued foltowing directiotts :-

"7. Att the concerned District Magistrates and the Superintendent of Potice in

the UT of Jammu and Kashmir are directed to ensure that no brick kiln is set up

and operated without obtaining CTE / CTO from J&K PCC and without due

compliance with environmentat norms."

I anr to further convey that J&K PCC has issued directions for c[osure of individuat

brick kitns that were operating without consent of the J&K PCC.

Accordingty, I am directed to request you to direct the fietd lunctionaries concerned

to ensure that :-

i. No brick kitrr is attowecJ to operate witlrout vatid consent from Poltution Control
Committee;

ii, Brick Kitns operating without vatid Licenses f rom the Licensing Authority without

vatid consent from J&K Potl.ution ControI Committee are ctosed immediatety.

Yours taithfutty,

d(.Utwr.-
(Ghansham Singh)JKAS

Q ***oerSecretary l . 4, ) f
Clopy tu the:-

l) Financial Con:missioner (Additional Chief Sccretarl') Department of Forests. Ecolcgy *nd
I'-rrr ironrnent. ('ivil Secletlritt. Jarnmu i Srinagar.

l) [)ir isiolral ('ornrnissiouer. Ktslrnrir.
i) lnspector Ceneral of Police. Kashrnir.
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rl) Scrrirlr Supe rintenclerrt of police. District Bararnulla fcrr infbrrnation and similar necessary

act iort.
j) Il.egional Director. Pollutiorr Control Commi$ee. Kashmir lror inforrnation and necessary

action.

6) Divisional Officer. J&K Pollution Control Committee. tlaramulla for intbrmation and

necessary action.
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Jarnmu and Kashmir
Pollution Control Committee

Parivesh Blravan, Forest ComPtex

Transport l*lagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Deputy Gommissioner / District Magistrate,
District Reasi.

No:- TKPCC/Ncr/1 3a/ Lb * % oate:g:f .a4.2o24

Sub:- i) Hon'bte NGT Order in OA No. 594 t Z0?2titted Syed Riyaz Vs UT of J&K and

Others.
ii) Directions under Section 31(A) of Air (Prevention & Control sf Pottution),

1981, for regutation of Brick Kitns in District Reasi issued dated 18.A1.2424

& dated 14.02.2024.

blr,
I am directed to draw your attention to the directions issued by J&K Pollution Controt

Committee on the subject cited above. The Hon'bte NGT in its Order dated 04.U.2424,

irrter-alia isslrecl fottowing directions :-

"7. Att the concerned District Magistrates and the $uperintendent of Potice in

the UT of Jammu and l(ashmir are directed to ensure that no brick kitn is set up

and operated without obtaining CTE / CTO from J&K PCC and without due

comptiance with environmentaI norms. "

I am to turther convey that J&K PCC has issued cJirections for ctosure of individuat

brick kitns that were operating without consent ol the l&K PCC.

Accordingty, I am directed to request you to direct the f ietd functionaries concerned

to ensure that :-

i. No brick kiln is attowed to operate without valid consent from Potlution Control
Comrnittee;

ii. Brick Kiins operating without vatid Licenses f rom the Licensing Authority without
vatid consent from J&K Pottution ControI Committee are ctosed irnmediatety.

Yours faithfutty,

chairmanSTjkspcb@gmail, com

membersecretaryikspcb@gmail. com

01s1 - 2472881,2476925

(iopy, to the:-
Qt

l) Financial Clonrnrissioner (Additional Clrief Sccrelar) ) Departrnent ol'Forrsts. [:cology and

linvironrnent. ('ir,il Secrctariat. Jammu I Srinagar.

1t [)iv isional ('urrrrnissioncr. .larnrrru.

I ) lnspe clor Ccneral r:l'Police, Jarnmu.

qekkk\.\tr+',Pt-
(Ghansham Singh)jKAS
Member Secretary t .* .X*
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.l) Scnior Srrpcrintendent ol'Police. District Reasi lor intbrrnation arrd similar necessar)'

Itcl iott .

5) l{cgioturl l)ilccttrr, l)ollrrtit'rn ('ontrol Cornurittcc. Jarrrurr.r lor infbrmation and necessary

acl.i0tl.

6) Divisional Officer, J&K Pollution Control Committee, Reasi for information and nece$ssrv

action.
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Jammu and Kashmir
Pollution Control Comnlittee

chairmanSTjkspcb@gmail.cont
membersecretaryikspcb@gmail. com

0191 - 2472881, 2476925

:::-
.r&fi PL:f l Parivesh Bhavan, Forest CornPtex

l raflsport Nagar, Janrnru, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

0,
V

Member Secretary

efLkb* r_
(Ghansham Singh)JKAS

Deputy Commissioner / District Magistrate,
District Rajouri.

No:- JKPCC/NGT/I go/4-- t> oate:?/-04-2024

Sub :- i) Hon,ble NGT Order in OA No. 594 t z1z2titled Syed Riyaz Vs UT of J&K and

Others.
ii) Directions under Section 31{A) of Air (Prevention & Control of Pottution),

1981 , f or regutation of Brick Kitns in District Raiouri issued dated 18.01.2024

& dated 14.02.2424.

Sir,

I am clirected to draw your attention to the directions issued by J&K Pottution Control

Committee on the subject cited above.'The Hon'bte NGT in its Order dated A4.01.2424,

inter-atia issued fotlowing directions :-

,'7. Att the concerned District Magistrates and the Superintendent of Potice in

the UT of Jammu and Kashmir are directed to ensure that no brick kitn is set up

and operated without obtaining CTE I CTO from J&K PCC and without due

comptiance with environmentaI norms."

I am to further convey that J&K PCC has issued directions for closure of individuat

brick kitns that were operating without consent of the J&K PCC.

Accordingty, I am directed to request you to direct the fietd f unctionaries concerned

to ensure that :-

i. No brick kitn is attowed to operate without vatid consent from Pottution Controt

Committee;
ii. Brick Kitns operating witlrout vatid Licenses f rom the Licensing Authority without

valid consent from.J&K Pottution ControlComrnittee are closed immediatety.

Yours faithfuttY,

t-4.ils
C'opy to the:-

l) f inancial Commissioner (Aclditional Chief Secretary) Department of Forests, Ecology and

Environment. Civil Secretariat. Jammu / Srinagar'

2) Divisional Cr:mrnissioner. Jamtnu.

i ) lnsl)cctor (icrterll ol'Pirlicc. .latttttrtt'
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4i Senior Superintendent of Police, District Rajouri for inforrnation and similar necessary

action.
5) Rcgiorral Direclor. Pollution Cr:ntrol Conrrnittee. Jarnnru lirr irrfbrmation and necess&ry

ilr'ti( )n.

6) l)ivisional Ol'lluer. .l&K I)ollution ( ontrol ('orrrnrilcc, l{ajouri lor information and

necessary action.
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Jammu and l(ashmir
Pollution Control Committee

charrrlanSTlkspcb@gmail conr
membersecretaryjkspcb@ gmail"com

a191l -2472881,2476925

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Deputy Commissioner / District Magistrate,
District l(athua.

No:- JKPCC/NGT/1sot pf - / // aarc:g/ .a4.2024

Sub :- i) Hon'bte NGT Order in OA No. 594 / 2A22 titted Syed Riyaz Vs UT of .l&K and
Others.
Directions under Section 31(A) of Air (Prevention & Control of Pottution),
1981, for regutation of Brick Kitns in District Kathua issued dated 18.01.2024
& dated 14.02.2024.

Srr,

I am directed to draw your attention to the directions issued by J&K Potlution Controt

Committee on the subject cited above. The Hon'bte NGf in its Order dated 04.A1.2024,

inter-atia issued following directions :-

"7. Att the concerned District Magistrates and the Superintendent of Potice in
the UT of Jammu and l(ashrnir are directed to ensure that no brick kitn is set up
and operated without obtaining CTE / CTO from J&K PCC and without due
comptiance with environmentat norms."

I am to further convey that J&K PCC has issued directions for ctosure of individuat

brick kitns that were operating without consent of the J&K PCC.

Accordingty, I am directed to request you to direct the fietd functionaries concerned

to ensure that:-

i. f',lo brick kitn is attowed to operate without valid consent from Paltution Control
Committee;

ii. Brick Kitns operating without vatid Licenses from the Licensing Authority without
vatid consent from J&K Pottution ControtCommittee are ctosed immediatety.

Yours faithfutty,

(G ha n1 ingh JKAS

ii)

MemberSecretary l, *. a* .

('trpr to tltc:- \

I ) I- ilapcial C'ommissioner (Adclitional Chief Secretar)') Departtnent of Forests, Ecology and

linvironment, Civil Secretariut. Janimu / Srinagar.

2) Division*l Ccrnmissioner, Janrmu.

3) Inspector Csneral of Police, Jatnmu.

df,
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l) senii:t' superintenelenl of'l)olice. Districr Kirthua for irrri:rmation and sinrilar ile$essar)
xctii;ln.

,i) Regional Director, pollution Control Committee .lanrrnu lbr infbrnration and nscessar\
actlon.

6) Divisional Officer. J&K
nt:ecsrary actiun"

Pollution C.ntrol C.mrnittce, Kathua fbr inlbrrnation and
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Jammu and Kashmir
Pollution Control Committee

chainnanSTlkspcb@gmail, mm
membersecretarylkspcb@gmail conr

01!i1 2472881, 24.i6925

Parivesh Bhavan, Forest Comptex
Transport Nagar, Janrmu, 180 005

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Deputy Commissioner / District Magistrate,
District Samba.

No:- JKPCC/NGT/130/ sS, - 6, Date:- ol .04.2A24

Sub :- i) Hon'bte NGT Order in OA No. 594 I z}z2titted Syed Riyaz Vs UT of J&K and
Others.

ii) Directions under Section 31(A) of Air (Prevention & Control of Pol,tution),
'1981, for regulation of Brick Kitns in District Samba issued dated
18.01.2A24 & dated 14.02.2024.

Sir,

I arrr cj irecteci to dratnv yoLlr irttention to the cj irectirtns issued by j&K Pottution

Cr:ntrot Cornmittee on the subject cited above. The Hon'bte NGT in its Order dated

44.41.2424, inter-alia rssued fottowing directions: -

"7. Att the concerned District MaSistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kitn is set
up and operated without obtaining CTE I CTO from J&K PCC and without due
comptiance with environmentat norms."

I am to further convey that J&K PCC has issuecJ directrons for closure of individuat

brick kilns thatwere operatingwithout consent of the J&K PCC. The tist of such brick kitns

for District Samba is enclosed for your ready reference.

Accordingty, I am directed to request you to ciirect the fietd functionaries

concerned to ensure that: -

i. No brick kitn is altowed to operate without vatid consent from Potlution
Controt Commifie*;

ii. Brick Kitns op€rating without vatid Licenses from the Licensing Authority
without valid consent from J&K Pottution ControI Committee are ctosed
irrmediatety.

Yours faithfutty,

Enct: List of Brick Kitns.

(Gha
Member Secretary

qe[k6<^.,-,^^*
nfiam Singh)JKAS I .4. e*

( rr[rr tCr llre

It liirrirne i:.rl ('onrrnissiorrcr (Atlrliriorral Clrief Sccrctar_r ) l)cpartrnertt oll"orests. Ecology'

and l:nvironnrcrlt. CliviI Secreturiat. Jar:rnru r Srinir{lr.
2) Divisional Commissioner, Jarnnru.

i) lnspector Ceneral of Police, Jammu.

296



{t Scrrir,'rr Supcrintcrrderrt tlf'l)olice. i)istriut Srrnba tbr intirrrtratiott atrd similar necessary

action.

5) Regional Director, Pollution ControlComrnittee, Jammu tbr inforrnation and necessary

action.
(r) Divisional Offlcer. J&K l'}ollution Cantrol Conrnrittec. Sarnba (Norrh i South) for

ittli,ntutlirrtr ittttl ttecr'<clu'\ rtelirln
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hn South
,lai ),iagni Srick
Kilrr

I Samba

268.IKPCC <tf 21121

dated I5-02-2|021
\or ,lai ('hichi
lVlata Ilrirk Kiln

I)rhu.i Kaka .

Sanrtra
Sumlra

Pattli ,SambaSarnba Mazdoor Kissan
Briek Kiln

{

l{akh B*roi,
Sarnb:r

275 ,IKPCC ot 7fr74

dated 15-02-2024
Srunha \undi lJrick Kiln

276 JKPCC of 2424
dated l5-02-2{124

I Samba Jai Chichi Mata
Di llricl< Kiln

?7?.IKPCC rot2*74
(lrlcd I5-u2-2021

Slmlta O1\{ Brick Kiln 1'rilukpur,
Sanrba

9

27{ .lKPC]C of 2t}21

dated l5-02-2024
Itrrkh Baroi,
Samba

I'}atli &Iorh,
Samba

269 JKPCC uf 2$24

tlated 15-02-2024
Samba Choudhary

Ilrick Kiln
ll

25-l JKP(lC of 202{
dr. r0-02-2024

i\l/s .lai l.armi
lJrick kiln,

l.l,ar a IIorh,
Samtra

rl Slrnr llir

M/s llral Britk
Kiln,

l{ava Morh,
Samba

l3 S:rnrba

l{;ho }lanhsan, lz:tt,lxrcc of 202{

lSamba ldatetl 
l5-02-2024

lzr; lxpcc ot 2oz1
larr",t l5-02-21121

I

lnauul Kaka,

lsamua

l0 lsarnha l('lassic tlrick

I lrndustry

lrsr .lrPcc of 202.t

lo,. rn-oz-zoz.t
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Deputy Commissioner I District Magistrate,
District Udhampur.

I'Jo:- IKPCC/NGT/I30t ?7 -5 q . D ate - of -04.2024

Sub :- i) Hon'bte NGT Order in OA No. 594 I 2A22 titted Syed Riyaz Vs UT of J&K
and Others.

ii) Directions under Section 31(A) of Air (Prevention & Controt of Pottution),
1981, for regutation of Brick Kitns in District Udhampur issued dated
18.01.2024 & dated 14.A2.2424.

Madam,

I am directed to draw your attention to the cJirections issued by .l&K Pottution

Control Committee on the subject cited above. The Hon'bte NGT in its Order dated

A4.01.2024, inter-alia issued fottowing directions :-

"7. Att the concerned District Magistrates and the Superintendent of Potice
in the UT of Jammu and Kashmir are directed to ensure that no brick kitn is
set up and operated without obtaining CTE / CTO from J&K PCO and without
due comptiance with environrnentat norms."

I am to further convey that J&K PCC has issued directions for ctosure of

individuat brick kitns that were operating without consent of the J&K PcC. The list of

sur:lr brick kitns for District Udhampur is enctosed for your ready reference.

Accordingty, I am directed to request you to direct the fietd functionaries

concerned to ensure that :-

i. No brick kitn is atlowed to operate without vatid ccnsent from Pottution

ControI Committee;
ii. Brick Kitns operating witlrout vaticl Licenses from the Licensing Authority

without valid consent from J&K Pottution Controt Committee are ctosed
irnmediately.

/ours faithfutty,

Enc[ : List of Brick Kitns

Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
mem bersecrelaryjkspcb@g mail. corn

0181 - 2172881. 2476925

(ir:p1' to tltc:-
l) Financial Commissionw (Additional Chief $ecretary)

and Environment. Civil Secretariat, Jammu I Srinagar

2) Divisieirral Comntissioner. Jatlmu.

,i1 ltt'1'rq,.'1111' Ccncl'lll trl' l)olice. .llttrtttrLt.

Pariveslr Bhavan, Forest Comptex
Transporl Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

A6{C,t L*4
c lffinlu;ffl}'*' t'4,4
VI,

ru

Department of Forests, EcologY
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4) Senior Superintenden{ of Police, District Udhampur for infbrrnatiorr and similar
necessary action.

5) Regional Director. Pollution Clontrol (lornnrittee. Janrrnu lbr ink;rnration and
llcccssar\ act i()rr.

(,) [)ivisional Olllcr.i'..1&K Pollution (lontrolCornrnittee. tJdharnpur fbr information and
necessary action.
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District Iidhampur

I []dhanrpur' \cw'l'rikutn
llrick Kilu

Villagc
Barulla, Jib
Thathi I-:dh

260 .J KPC (l of 202.{
datetl l1-02-2(121

2 tidhtmpur Shivalik Brick
lndustries

Villagc
Barolla, LIdh.

261 JKPCC ofZA24
datcd 11-02-2O24

:r t'dh:rnrpul' Ganesh Brick
Kiln

Village Palli,
Harlaryan
trdh

262 JKPCC of 2A21
dated 11-112-2021

{ l dhampur Sona llrick
Industry

Villagc I'alli,
Hartaryan
Udh

?7.IKPCC of 2023
drted l0-0&2023

5 Lldhrrmpur New Tawi Brick
Kiln

Village Ritti,
tirlh.

26J,IKPCC etf 2024
d{tcrl l{-02-21t24

6 I tlhanrpur Vinutl Brick Kiln Yill:rgr:Daddar'
(Ritri) t dh

2(i7 .IKPCC of 2021
darcd l{-02-21}21

7 [:dhanrpur Ilata.,\mbei
Brick Kiln

Village
Karon'a, Udh.

I t t rxpcc of 2o2o

ldatcd 26-05-2020
unit holder challenged
ithe closurc order herbre
the llon'ble (ourt in

OWP 896/2018 titled
Hans Rrrj & Ors Vcrsus

State of J&K.
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Janrmu and Kashnrir
Pollution Control Committee

chaumanSTjkspcb@gmail. com
memb€rsecretaryjkspct@gmail com

a191 - 2472&81.2478925

Parivesh Bhavan, Forest Contplex
Transpo( Nagar, Jammu, 180 006

Sitk Factory Road

RaJbagh. Srinagar, 190 008

Deputy Cornmissioner / District Magistrate,
District Putwama.

No:- J|(PCC/NGI/1 30/ €3 - S* Date:- Ot .oa.zozq

Sub:- i) Hon'ble NGT Order in OA No. 594 I 2022 titted Syed Riyaz Vs UT of J&K and
Others.
Directions under Section 31(A) of Air (Prevention & Controt of Potlution),
1981, for regutation of Brick Kitns irr District Putwama issued dated
18.01.2024 & dated 14.02.2024.

ii)

Sir,

I am directed to draw your attention to the directions issued byJ&K Pottution Controt

Committee on the subject cited above. The Hon'bte NGT in its Order dated 04.A1.2024,

inter-atia issuecl fottowing directions :-

"1. Att tl're concerrred District Magistrates and the Superintendent of Potice in
the UT of Jamrnu and Kashmir are directed to ensure that no brick kil.n is set up
and operated without obtaining CTf I CTA from J&K PCC and without due
comptiance with environmental norms."

I am to further convey that J&K PCC has issued dir*ctions for closure of individuat

brir:k kilns tlrat were operating without consent rif the J&K pCC. The tist of such brick kitns

f or District Putwama is enclosed for your ready reference.

Accordingty, I am directed to request you to direct the fietd functionaries concerned

to ensurg that :-

No brick kiIn is attowerj to operate withotit valicl consent from Pottution ControI
Cr: rr nr itt ee:

Brick Kitns operating without vatid Lrcenses f ronr the Licensing,Authority without
vatid consent from J&K Pottution Control Committee are ctosed immediatety.

Yours faithfutty,

Enct: List of Bricl< Kitns.

geqaQ k"^",,*
/)" (Ghansham Singh) JKAS

$r,vtemoer 
Secretary I . 4. X4

Copl'to the:-
l) Financial Commissioner (Additional Chief Secretary) Department of Forests. Ecology and

Environrncrrt. Civil Sccrctarial. Jarrrrrru / Srir:arar.
I ) Dir isirrrtuI ('otnrttissit'rrte r. Klrsltrlir'.

-i1 lr)specl()r Cerrcral ol' l'olicc. K;.tshrrrir,
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4) Senior superintendent of Police, District Puhvama for inforrnation and similar necessary

action.
5) Rcrli(rnal [)ircctr-rr. l)ollLtlion ('ontrrrl Cotntttiftee Krshrlir tirr itrftrntaticln and necessely

llcl l()ll.

6) [-)ir,isional Otllcer. J&K [)ollution

necessary action.

Control (lornrttittcc. I'ulw'atna tbr infonnation and
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l)istrict Puhtama
Pulrranra Jalal Brick Kiln Rnmbirpora Xewa

Pulwama
t JKPCC of 2024

dsted 05-03-2024

2 Pulwama M/s D:rr Brick Kiln
{;tl5)

Alliepora Shahoora-
Pulvlama

382.|KPCC af 2$24
dt. 05-03-2024

J Pulwama Mls LBK chnngcd into
M/s Bhut Brick Kiln

Nownagri Pult'ama

.+ Pulrvama M/s Sunrise Ilrick
Kiln,

Rambccrpor* I\iewa-
Puhvama

380.IKPCC cf 2024

dt. 05-03-2024
A Puhvama )'Ils i\Iir Brick Kiln, Ilastikhutl Zadoora

l{clva Puhyama
376 JKP(:Cl of 202{
dt.05-03-202.1

Pulwama M/s Kamrnn llrick
Kiln

llambcrpora Parigam
Nen'a Pulwama

375 JKPCC sf 2024
dt.05-03-2024

B Puln ama M/s Burlshah llrick
Kiln

Audoora Shahoora
Pulwama.

379 JKPCC ot2024
dt.05-03-2024

I Pulwama M/s JKB lianran Brick
Kiln (l5t)

$*nzan Asthanpnra,
Pulryamu

374 JKPCC of 2021

dr. 05-03-2024
10 Puhvama M/s {l7l}rick Kiln

changcd into Tllll into
M/s rr\rani Brick Kiln

Achan l,itter
Puln'ama

378 .IKPCC opf 2024

dt.05-03-202d

11 Puhvama Mls Gulmohar Brick
Kiln,

I'unrchi Norvpora
\ljanipora Pulwama

387 JKPCC of 2024

dr, 05-0.1-202.1
12 Pulwama Mls Dar Brick Kiln, l'umchinorvp0ra

Puhvama
386 JKPCC of ?02{
dt. 05-03-202.f

13 Pulu enra l{/s Jchlunr tsrick Kiln
447,

'l'umchinollp0ra

Puhvama
385 JKPCC af 2021
dr.05-03-2024

14 l'ulwnma M/s Fivc Star Brick
Kiln,

Wahipora llulwama 38{ JKPCC of 2024

dr.05-03-2024

1

l:as rxncc of 202{

ldt. 
0s-03-2024

I
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Jammu and Kashmir
Pollution Control Committee

chairman STjkspcb@gmail. com
membersecretaryikspcb@grnail conr

0191 2472881 2476925

Parivesh Bhavan, Forest Complex
Transport Nagar, iammu, 180 006

Sitk Factory Road

fiajbagh, Srinagar, 190 008

Sub :- i)

ii)

Deputy Commissioner / District Magistrate,
District Kutgam.

No:-JKPCC/NGr/130/ 7t - 7A Date:- bl .aa.zaza

Hon'bte NGT order in oA No. 594 I 2022 titted syed Riyaz vs ur of J&K and
Others.
Directions under Section 31(A) of Air (Prevention & Controt of Potl,ution),
1981, for regutation of Brick Kitns in District Kutgam issued dated
18.01"2024 & dated 14.02.2A24.

Sir,

lam directedto drawyourattentiontothe directions issued byJ&K Pottution Controt

Committee on the subject cited above. The Hon'bte NGT in its Order dated 04.01.2024,

irrter-alia issued fottowing directions :-

"7, Att the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kitn is set up
and operated without obtaining cTE I cTo from J&K PCC and without due
compliance with environmentat norms."

I ilttr to further convey that J&K PCC has issued directions for ctosure of individuat

brick kitns that were operating withourt consent of the J&K PCC. The list of such brick kitns

for District Kutgam is enctosed for your ready reference.

Accordingty, I am directed to request you to direct the fietd functionaries concerned

to ensure that :-

i. No brick kiln is attowed to operate without vatid consent from Pottution Control
Committee;

ii. Brick Kitns operating without vatid Licenses from the Licensing Authority without
vatid consent from J&K Pottution Controt Committee are closed immediatety.

Yours faithfutty,

Enct: List of Brick Kitns.

a
Copy to the:-

| ) F inancial C'ommissioncr (;\ilclitional Chie f'secrctilr\') Departrncnt of Forests. Ecology and

[:nr irortrtrcrrt. ('iviI Sr:clctariat. .lar:"rnru i Srirtagilr.

2) Divisional Comnrissioner. Kashmir.

3) Inspector Ceneral of Police, Kashmir.

gpQt(k ,Ltt\t.,t-
(Ghansham Singh)JKAS
MemberSecretary t,lt.Z tl
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4) Senior Superintendent ol. police District Kulgarrr rirr i,rbr'nation ancr sirnirar necessar\

l).11111;,,,, ("trntr.r ('.rrrrir.tcre. haslrrrrir filr in|trrnration and necessary

itCt t(1il.
j r lie l,,,ir;rl I)rrr,t.t,,r.

autil.rlt.
(,) Divisional ()f1icer. .t&K

necessary action,
Pollution contr.r Committee. Kurgarn for information and
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l)istl'rct Ku III
1 Kulganr lnsaf Brick Kiln Yariholc Babapora tt9.tKPCC ot2023

clated 22-09-2023
2 Kulganr tllll- Ilrick Kiln llahlish Kulganr 96.IKPCC of 2023

dated 2
3 Kulganr ('hinar Ilrick Kiln 175 JKPCC af 21323

dated ,5-12-2023
A
a Kulganr Sooraj llrick Kiln llaihanra 93 .IKPCC af 2023

tlarcd 22-09-2023
5 ltulgnnr Tarvheetl Brick Factory

TBF'
Hablish

6 Kulgarn l!{cw Zum Zum Briek
Kiln

Ilaihama 9l JKPCC of 2023

dated 22-09-2023
7 Kulganr Mohd l'ousuf llhat

llrick Kiln
\ilanigarn ttT.IKPCC of 2$23

tlnted Z2-{J9-2A73

8 98 PCC of2023
dt.22-09-2$23

I Kulgam M/s 5t5 Brirk Kiln,
Kelam

Kclam llclsar 97 PCC ofZAZ3
dt. 22-09-2023

10 K mulga l\I/s D.Nt. Brick Kiln, 80 PCC af2023
dt.22-09-2$23

11 Kulgarn II/s Ir-16 llrick Kiln, Nova Oholvgam Kulgam 99 PCC ofZAZ3
dt.22-09-2$23

12 Kulganr !l/s D.t3.Z. Ilrick Kikln, Ilan Dcl's*r Kulgnm 84 PCC o{ 70?3

tt.22-09-2CI23
13 Kulganr M/s Dar tsrick Kiln Chandiganr Kulgam 92 PCC ot7023

dt,22-09-2023
14 h ulgattr .\lis l\lohtl \ ousul'bhat

(515) llrich Kiln,
Ilnblish Kulganr 87 PCC utZ023

dt.22-09-7023
15 Kulgarn I'I/s K2 Brick Kiln, lluhilish Kulganr 100 PCIC of2023

dt.22-09-2023
16 Kulgam M/s C.M. Brick Kiln. Adigam Kulgam l0l PCC af 2023

dt,22-09-2t23
17 K ulge rrr \lls 1.'.\1, Ilrirk Kiln. I)evsar Kulganr 83 PCIC ot 2023

d..22-09-2023
18 Kulganr lll/s Chand Brick Kiln

(N.M. 70-B)
f)cvsar Kulgarn 8l PCC of 2023

dt.22-A9-2023
19 Kulgam M/s Sahoora llrick Kiln Kilam Kulgam 102 PCC of 2023

dt.22-09-2023
20 Kulgam 11ls (i.S.'l'. tsrick Kiln, Agroo Kulgam 85 PCC ot 2423

dt.22-09-2A23
21 Kulganr M/s't'aj llrirk Kiln, !Iandhole Dcysar

Kulgam
103 ?CC at 2023

dt.22-$9-2023

ln,inamo

94 JKPUC of 2023
dated 22,-09-?073

Kulgam 
l.vlls 

ittax Brick Kitn 
lHaitr 

Kutgam

lXetan, 
Devsar Kulganr

I
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22 Kulganr M/s ilIohd Amin
BRather Brick Kiln (70-
R), _

Banghal l)evsar Kulgam 104 PCC of 2021

dl.,22-09-2023

23 Kulganr 11/s'l'. R. Ilrick Kiln, Naw'a Bonigam Kulgam 86 PCC qrf

24 Kulgam !l/s l!t. N. (St l-A) llrick
Kiln,

Yarihola, liabapora
Kulg:rm

105 PCC of 2023
dt.22-$9-2tJ23
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JAK PCCJammu and Kashmir
Pollution Control Committee

chainr.ranBTjkspcb@gmail cont
membersecretaryjkspcb@gmail.com

a191, -2472851,2476925

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Raibagh, Srinagar, 190 008

Deputy Commissioner I District Magistrate,
District Jammu.

No:-IKPCC/NGT/130/ 8? " q? Derte:- Al .O4.2024

Sub :- i) Hon'bte NGT Order in OA No. 594 I 2022titl.ed Syed Riyaz Vs UT of J&K and
Others.

ii) Directions under Section 31(A) of Air (Prevention & Controt of Poltution),
1981, for regutation of Brick Kitns in District Jammu issued dated
18.01.2024 & dated 14.42.2024.

Srr.

I anr directed to draw your attention to the directions issued by J&K Po{tution

Control Committee on the subject cited above. The Hon'bte NGT in its Order dated

04.U.2A24, inter-atia issued fottowing directions :-

"7, At[ the concerned District Magistrates and the Superintendent of Potice in
the UT of Jammu and l(ashmir are directed to ensure that no brick kitn is set
up and operated without obtaining CTE / CTO from J&l( PCC and without due
comptiance with environmentat norms."

I am to further convey that J&K PCC has issued directions for closure of individuaL

brick kitns that were operating without consent of the J&K PCC. The tist of such brick ki{ns

for District Jammu is enctosed for your ready ref erence.

Accordingty, I arl directed to request you to direct the fietd functionaries

concerned to ensure that :-

i. No brick kitn is attowed to operate without valid consent from Pottution
ControI Committee;

ii. Brick Kitns operating without vatid Licenses from the Licensing Authority
without vatid consent from J&K Pottution ControI Committee are ctosed
inrmediatety.

Yours faithfutly,

Enc[: List of Brick Kitns.

q$Aala da"-r^^,,-

c, lfJ;l'"*.?Iil',*',' +. )+
( (,1)-\ t(r tllc;- 

' 
"'7

I ) Financial Conrmissioner (Additional Chief Secretaryi t)epanment of Forests. Ecolog,v
and Environment. Civil Secretariat. Jammu / Srinagar.

2) Divisional Commissioner, Jammu.
3) Inspector Ceneral of Police. Jammu.
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-1) settior sttperitttend.:nr of'Police. District Jarrrnrrr fbr inft.rrmation and simitar n*cessery
actinn.

5t
Y::-o 

Director' Pollution controlcomrnirtEe, Janrmu tbr information and nesessar,v
acuon.

6) Divisional officer. J&K pollution Conrror {..m*rilree
irrlirrrruilion and ncce sslrrr. action.

.larnrnu (lrlorth / South) tbr
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.Ianrnru South

("hak Agra,R.S"Pura 3l e .rKPC(I of 2024

dared l5-02-2424
,| ,ltntrnrr Maha Lakshmi

Ilrick Industries
Chak Agra,RS.Pura 3Itl.IKPCC of 2024

daled 15-02-7024

3 Badyal Brahm&na
R.S.Pura

320 JKPCC of 2021
dated l5-ll2-Ztt21

{ ,Iammu Ilhagrvati tsrick
I ndustn'

(lhak Agra,R.S.Pura Jt2 JKPCC of 2{t21
datcd l5-02-2tJ21

) Janrmu Zamindara llrick
Industries

Ilatlval [!r'ahnrana
R.S.Pura

322 JKPCC of 2{121

datcd 15-02-2024
6 Jammu Guru Teg Bhadur

Brick Kiln
Badval Brahmana
R.S.Pura

314.IKPCC oI2B24
dated l5-02-202{

7 .f ammu Vikas Brick
I nd ustrics

('hrk Agrr,R.S.Pura 321 JKI'>CC ot21ll4
dated l5-02-202{

ft J;rmnru r\mar tsricks &
Tiles Industn,

Khairi, lJishnah 3l I .,KPCC ol'2024
drted 15-02-202{

I Jammu Jawala tlrick Kiln l\aari Khaper,
R.S.Pura

315.IKPCC o{2024
tlatecl l5-02-2CI2{

l0 .lamnru Shree Maha Shakti
Brick Kiln

Chak Mian Sukha
Singh, Bishnah

324 JKPCC of 2024
tlated l5-02-2{21

lt .larnrrrrr (iurdial llrick Kilrr Badlnl Ilrahmana,
R.S.Pura

Jl3 JKPCC uf 2A24
daterl 15-{12-7024

t2 .Iammu Qutab Din Brick
Kiln

Chak Rala, R.S.Pura 93 JKPCC of 2020
dated l5-t2-2020

l,l,rrnrrru lltanraKrirhna
I illrick Intlustrr

I

IJrrnrmu INov Gurdval tsrickIII lKiln
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rlttt \ r(h
1 ,llrntnru []harat ["rrth I)roductr

Domana.lammu.
l)olrrana ,l:,tlrrnru 282 JK?CC oI2{t21

dated l5-ll2-2024
2 Jammu Brighu lSrick Kiln Otd

f)omana Jnmmu.
OId Domana
Jammu.

J09 JKPCC o12024
dated l5-$2-2t24

3 .lflnlntu Choutlhary tsricks and
'filc Ind Purkhoo
,\khnoor ltoarl.

Purkhoo Akhnoor
Road.

283 JKPCC of 2{t24
dsted fi-42-2021

4 .lanunu l)t'r i Kiln l)ar aran
,f amnru.

Davaran.lammu l58.IKPCC ot2$21
dated rc-a2-202t

q
Jammu Grnesh Brick Kiln

Amb Carota Jammu.
Amtr Grotha
Jsmmu,

284.IKPCC of 2024
tlated l5-02-2024

6 Jammu Jai Bnjrangi Brick
Kiln Sangritnr l'ur
.lalnmu.

Sangram Pur
.f :lmmu.

302 JKPCC of 2A24
datcd l5-02-2024

,lanrmu Jai Bhagwati lirick
Kiln Mishrin'ala
Jammu.

I Jammu Jai Ganesh Brick Kiln
Gho $Ianahasa
.lutrr rn u.

Gho Manahasa
Jamnru.

285 JKPCC of 20?4
datcd l5-02-202,1

I ,lanrmu .lai l\lata l,axmi [trick
Kiln Dansal Jamrnu.

Dansal Jammu 9S.rKPCC of 2021
dated 20-12-2021

10 Jammu Raja Mandlik
Brick Kiln Mishriwala
Jammu.

l\Iishrirv:rla
Janrmu.

297 JKPCC of 2021
dated [S-07-ZA?4

11 ,lamnru .Iai llarn Brick Kiln
Kol (ihari

Kot Chari.frmmu 286,IKPCC $2024
dated t5-02-2821

12 .lanrnru Jai Shiv Ilrick Kiln
.Iourian Akhnoor
Jammu..

.louri*n Akhnoor

.Iammu..
J(}l JKPCC of2021
datcd t5-02-2024

13 J*mmu Kalishpati Brick Kitn
Bawa 'I'alab .f$mmu.

Barva Talab
Jammu.

287JKPCC ofZt24
dated t5-02-2024

14 ,J:rm nr u Kunrar Kiln D:n arrn
Jamrnu.

I)ar lran .,lanrrrru. 2tl8 JKPCC of 2021
datctl 15-02-2021

IJ Jamrnu

iVlar aliJammu
l"axmi ltrick Kiln lVlarjali Jammu. 289 JKPCC ol'2tt2,t

tlated l5-02-2024
16 Jammu Mandlik Brick Kiln

Buran Patta Marjali
,Jammu.

Buran Pattn
M*rjaliJammu.

259 JI(PCC af 2$24
dated l*02-2024

t/ ,lirnrnru National llrick Kilrr
I Jammu

Kangrial ,lammu. 291 .TKPCC of 2024
dated l5-02-202{

1B ,lt lrr lrr u
Kiln Kan .lammu.

It{en Bhagn'ati tsrick Kangrial Jammu. 303 JKPCC of 2$24
dated l5-02-202,t

l.vtishriwata [zt5Jxrcc rrzoz+

lJummu. ldated 

ls-02-202{
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10 .lammu New Devi Ehagwati
Brick Kiln Pakhian
.Iammu.

Pakhian.Iammu . 293 JKPCC ofZB?4
dated 15-02,-1A24

LV .lammu l\erv Krishna Brick
Kiln Rakh llurn
.lammu.

Rakh Burn
,.larnuru,

292.IKPCC of 21124

tlated 15-$2-2024

21 ,lammu Northern Brick Kiln
KangrialJammu.

Kangrial.lammu. 294 JKPCC of2A24
daletl 15-02-2024

22 Jammu Om tsrick and Tih Intl
Purkhao Jammu.

Purkhoo,Iamrnu. 295 JKPCC af 2024
dated l5-02-202{

t3 ,lammu Prcr Baba llrick Kiln
Bhala Da llagh
Akhnoor Jammu.

Bhala l)a tlagh
Akhnor"rr Jammu.

296 JKPCC of2A24
dated l5-02-2024

24 Jammu Radha Swami Brick
Kiln Bawa Talab
Akhnoor Road

Bawa Talab
Akhnoor Rosd
Jammu

3.1JKPCC of 1023
dated ll-08-2023

25 .f anrnru Ilaja Mandlik Brick
Kiln chak llalrr al
Jammu.

chak lhlnal
Jrmmu

297 ,IKPCC: efi 2A21

dated l5-02-2{124

26 Jammu Sat Guru llrick Kiln
Dhayaran Jammu.

I)ha1,aran Jammu. 298 JKPCC of 2024
dateel l5-02-2024

27 Jammu Shiva Brick Kiln Prani
Muthi Akhnoor
,Iammu.

Muthi Akhnoor
.lammu.

244 PCB of 2015
dated 20-01-20I5

28 ,lamnru Sura.j Ilrick Kiln antl
Tile Ind. Kangrial
Jarnmu.

KangrialJanrmu. 305.IKPCC of 2021
dated 15-A2-2024

29 .Iamrnu Trishul Brick Kiln Baw'a Talab
Jamnru,

.IKPCC of 2024
dated l5-02-2024

30 .lammu Mis Jai Kiln, [Ianral Brahmana
Jammu

260 ,IKPCC oI20Zl
dt. t$-t2-2021

31 .larrrntu ll/s Kalka tsrick Kiln. lJawa "l'alab

Akhnoor Road
Jammu

255 JKPCC of 2024
il, $-a2-2024

5l Jammu M/s Shree Cancsh
Kiln

Kangrail Dharayan
.fammu.

l3l JKPCts aI202t
dr. I l-01-202I
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PCCJammu and Kashmir
Pollution Control Committee

chainnanSTikspcb@gmail.com
me nrhersecrelaryikspcb@gmail cont

a1y -?472881.2476925

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk FactorY Road

Hajbagh, Srinagar, 190 008

Date:-o/.0 4.2024

Deputy Commissioner / District Magistrate,
District Anantnag.

No:- IKPCC/NGTrI 3Atw * B (

Sub:- i) Hon'ble NGT Order in OA No. 594 t 2022 titted Syed Biyaz Vs UT of J&K and

Others.
Directions under Section 31(A) of Air (Prevention & Controt of Potlution)'

1981, for regutation of Brick Kitns in District Anantna$ issued dated

18.01 .2024 & dated 14.02.2024-

ii)

Srr,

larnclirecte(ltodrawyoln attentiontotheclirectiorrsissuedbyJ&KPollutionControl

Committee on tlre subject cited above. The Hon'bte NGT in its Order dated A4.01.20?4,

inter-atia issued foltowing directions :-

"7. Att the concerned District Ma{istrates and the Superintendent af Potice in

the UT of Jammu and Kashmir are directed to ensure that no brick kitn is set up

and operated without obtaining CTE I CTO from J&K PCC and without due

cornptiance with environmentaI norms."

I am to further convey that J&K PCC has issued directions for ctosure of individuat

brick kitns that were operating without consent of the J&K PCC. The tist of such brick kitns

for District Anantnag is enctosed for your ready reference.

AccorcJirrgty, I arn ciirecte cl to roquest you to cjirect Ihe f ietd functionaries concerned

to ensure that :-

No brick kitn is altowed to opsrate without vatid consent from Potlution Control

Committee;
Brick Kitns operating withourt vatid Licenses f rom the Licensing Authority without

valid conserrt troln J&l( Pottrrtion Control Committee are ctosed immediately.

Yours faithfu{tY,

Enct: List of Brick Kitns.

t.

o6,t U&,r\^t^/'4-
(Ghansh6mSingh)JKAS, 1 .

Member Secretary l'1 'l+
{\/

( rrp\ l.t) llld:-
I ) pinancial C6nrrrrissigncr (Additional Chief Secretary) Department of Forests, Ecology and

lnvironment, Civil Seeretariat, Jammu / Srinagar.

2) Divisional Commissioner, Kashmir.

3) lnspector General of Police, Knshmir.
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4) Scnior Superintenclept ol'Policc. District Anantuitg fbr irrfbnnation artd sirnilar necessal]/

nctiott.

5) Regionat Director. Pollution Control Committee, Kashmir fur information and necessary

action.

6) Divisional Officer. J&K Pollution Control Committee. Anantnag for information and

necessary action.

315



1 Anantnag Sun Brick Kiln I)renin Dau'latabatl 2l5JKPCC ot21121

dated l0-01-2024

2 Anantnag Abass Ilrick
Kiln

Brakport Bulbul
\ orlgr nr

401 JKPCC ol2A24
dntcd l9-03-2024

3 -r\nantnag tsil*l llrick Kiln 'fhajwara Aehabal 403.IKPCC of ZA24

datcd 19-03-702,4

Anantnag Suraj Brick
Kiln

filunrvtnc Brakpora 400 JKPCC of 2024
dated l9-03-2024

5 .\nantnng ){ \ K llricl
klin

13urntharr

A}iA]\'I'NAC
"l0J,lKPCC of 202.1

dnted l9-03-202,1

o Anantn*g M/s Sameer
Ahmad Dar
(Non DDZ),

Katchpora Anantnag d02 JKPCC o12024
dt. r9-03-2023

..\nantnag I'l/s t ur az

Ahnrtd Brick
Kiln at

Krlchlrurrl \i;rrlra
.\nantnag

2l I JKPCIC' o12021
dr. t0-0 t-?.1121

I Anantn*g M/s Mushtaq
Ahmad Brick
Kiln,

Katchpora -it{ipora-
Anantnag.

210 JKPCC af 2$21

9 An:lntnag M/s Harndar
Ilrick Kiln.

Haiiapora llonipnwa
.\nantnag

2t2 JKPCC o12024
tlated 10-01-202{

10 Anantnag !l/s DIIZ Brick
Kiln,

illonghal Antnang 2l6JKPCC of 202{
dt. l0-01-2024

11 Anantnag M/s.lannat
llrick Kiln.

Lalan {ianoor
.\nanlnng

207 JKPCC of 2024

dr. r0-01-2{171

12 ,.\nantR:rg IVI/s Show'ket

tsrick Kiln (A
One),

(lanoor Katrhpora-
Ananlnag

-]99 JKI'CC af 2021
dt. l9-03-2021

13 Anantnag M/sDiamond
Ilrick Kiln (Nerr

Shalti ['l*rntl:lrr I

Dialgam l{ear Govt.
Medical Collegr
-\rutnlnag

107 JKPCC of 2023

dt. 05-10-2023

14 Anantnag Monghal Anantnag 369 JKPCC: of 2024

dr" 0l-03-202{

15 Mls Shahi
Hamrlan llriek
Kiln.

2l,l.IKPCC aI2A24
dr. t0-0t -2024

Annntnag Ilrirnty' Anantnng

lrulls .lx tlr.ick

lxiro 
tlrnxr,
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't6 Anantnag M/s DBZ Brick
Kiln .

Iladragund
,\nlntnag

213 JKPCC of 2024
dr. t 0-0t -20?4

4-7 .,\nantnng l\'tls llcvaz
Ahmad ( Now

Brick Kiln

I.alan ncar Rsilrvav
L-inc-Anantnag

208 JKPCC af 2024
dr. l0-0t-2024

18 Anantnag M/s Zum Zum
Brick Kiln

at lkmjan Vessu *
Anantnag.

217 JKI'CC of 2A24
dt. l0-01-2024

,4,na ntnag ll/s Evrrgreen
Brick Kiln,

)(assu Badragund
.,\nantneg.

209.IKPCC ol2t24
dr. l0-01-2024

2A Anantnag M/s Gousul-
Azanr Brick
Kiln (D50)

llrenin, Dawlat
Abad, Anantnag

368 JKPCC of 2A24
dt.0l-03-2024

')a -\lralr(nag \'lls Shahi-
Hanrdan lirick
Kiln (DAltl

Sesrnan Danrjan
Alrrntnag.

371 .tKP(.C o17074
dt.0r-03-2024

2? rlrrantnag M/s Imran
llrick Kiln,

Imoh Shelipora
Anantnag

370 JKPCC of 2021
dt.0t-03-2021
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail,com

0191 - 247?881.2476925

Parivesh Bhavan, Foresl Contplex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Hajbagh, Srinagar, 190 008

Deputy Commissioner I District Magistrate,
District Buclgarn.

No:-JKPCC/NGT/130/15 - /ofl Date:-6/ .04.2024

Sub:- i) Hon'bte NGT Order in OA No. 594 I 2022 titled Syed Riyaz Vs UT of J&K and
Others.

ii) Directions under Section 31(A) of Air (Prevention & Control of Pottution),
1981, for regutation of Brick l(itns in District Budgam issued dated
18.01.2024 & dated 14.O2.2O24.

Sir,

I am directed to draw your attention to the directions issued by J&K Pottution Controt

Committee on the subject cited above. The Hon'bte NGT in its Order dated 04.A1.2A24,

inter-alia issr:ecl fottowing clirections :-

"7. Att the concerned District Magistrates and the Superintendent of Police in
the UT of Jammu and Kashmir are directed to ensure that no brick kitn is set up
and operated without obtaining CTE I CTO from J&K PGC and without due
compliance with environmental, norms. "

I am to further convey that J&K PCC has issued c.lirections for closure of individuat

brick kilns that were operating without consenr o, the J&K PCC. The tist of such brick kitns

for District Budgam is enclosed for your ready reference.

Accordingty, I am directed to request you to direct the field functionaries concerned

to ensure that :-

No brick kitn is allowed to CIperate without valid consent from pol.l"ution Control
Comnrittee;
Brick Kitns operating wrtttout vatid Licenses f rom the Licensing Authority without
vatid consent fronr J&K Pottution Controt Committee are ctosed immediately.

Yours faithfutty,
Enct: List of Brick Kil.ns

q,6l..t d*
/\ (Ghanshtrn STngh)JKAS 1. rr. ,
Qbvu*oer Secretary f

('c.r1rv to thc.-
I ) Financial Commissio*er {Adclitional chief Secretary} Department of Fr:rests, Ecotogy anti

EnyironrRent, Civil Secretariat. Jammu / Srinagar.
l) Divisional Cornrnissioner. Kashrnir.

"l) lnspcctor Cene'ru1 ot'police. l,.aslrrnir.
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't) senior superintendent of Police. District tluclganr ftrr infbrmation and similar necessaryaction.
t' 

l:ff'"| 
Director' Pollution control Committee. Kashmir tbr infonnation and necessary

6) l)i'isi.nal ofliccr. 'l&K l',llution control ('rrnnrirtec. [Judsanr lor information andIrcces.sar) aclion.
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1 Iludgam Gem Brick Kiln Chattergam 16I JKPCC of 2A23
datcd 15-12-2$23

lludganr Shan lJrick Kilrr (,utlsalhu 172 JKP('C of 2023
dated l5-12-202J

lludganr Bhat llrick Kiln [Iushroo, Chadoora 162 JKPCC ut2{t23

4 lludgam Bismillah llrick
Manufacturc

lchgam, lSudgam t5t) JKPCC of 2023

datetl AL02-2A23
5 Budganr Rahat Brick Kiln Chitroo, Dangcrpora 144 JKPCC a[2023

drted 0l-02-2023
o Iludgam Ncw Alanrtlar llrick

Kiln
U udsathu l(16 .IKPC(I of 2023

dnted l5-12-2021
7 Iludgam Majid Tradcrs Brick

Kiln
Paozan, Chadoora 126 JKPCC af 2023

dated 0l-02-2023
I Budgnm Nerv Dar Brick Kiln Razr*'an, Budgam 152 JKPCC of 2023

dated I5-12-2023I Iludgam Sheikh-ul-Alanr [3rirk
Kiln

Kathir Gund, ('hacloora ISSJKPCC af Z$23

dated 0l-02-202J
10 Budgam New llubv llrick Kiln Chattcrganr 169 JKPCC of 2A23

dated l5-12-2023
11 Ilutlgam Aijaz Brick Kiln Ichgam 167 JKPCC of 2A23

0l-
12 Iludgam Yrseen lJrick Kiln \lirgund, lSuclglm 49 JKPCC of 2023

datcd l4-08-2023
'1 1 Burlganr Tariq Brick Kiln Parnil, Budgarn 356 JKPCC of 202"{

0l
14 Budgam Fricnds Brick Kiln Wagar, Chaeloora l70JKPCC cf 2023

r5-
15 llutlgam New Amin Brick Kiln,

Gopalsaif
Devbagh, Panzan l7l JKPCC of 2023

datcd l5-L2-2023
16 Budgant .,\nrr Ar llrick K iln Na rrrr

changed to \azir Brich
Clhoon, llutlgarrr lJ7 JKPCC of 202J

dated 0I-02-2023
17 Budgam Shaan llrick Kiln Kanir, Chadoora 162 JKPCC of 2023

l5-02- 02318 Butlgam Firdous Brick Kiln Qazipora, Chadoora l8&fKPCC of 2A23

dated 22- t2-202319 llutlglrrrr \l ('o Ilrick Kitn Diffpora, \\ atrnr ani 196 JKPCC of 2023
dsted 22-12-2CI2}20 liudgam Farooq tsrick Kiln Summerbugh, Lasjan 122 JKPCC of 2023
dateel 31-01-202321 tsudgam Maq bool Brick Kiln Chilyech, Chadoora 185 of2023
dated 22-n-2a2372 Budgam Gulfarn llriek Kiln Chandpora l8l JKPCC otZ[Z3
dated Z2-12-2023

ZJ 13utigrinr Soll Brick Kiln L'hanclpora 06 JKPCC of20?i
dated l4-04-2023

?
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24 ll u tl ga rrr Zr<laan Briek Kiln Dadina, Budgam 190 JKPCC af 2023
dated Z2-12-2023

25 Buclganr Friends Brick Kiln C'harangam. Beerwah I 70 JKPCC of?023
dated l5-12-2023

26 .Burlgam Burhan Brick Kiln Watenvani, Budgam 193 JKPCC a{2(t2i
dated l5-12-201J

27 Iludganr Sh*h i Hamclun Brick
Kiln

\andvanpora, Butlgam 186 JKPCC of 2023
datcd 22-12-207i

lludga nr l .A'l ,\ llrie k Kiln Latrarlnl, []udgtnr 183 JKPCC o{2023
datcd 22-12-2023

29 Budganr Shalimar tsrick Kiln Pal'nru.r, Slngam 184 .TKPCC of 2023

30 llutlgam Manzor Bricks Khadiponr Hnlqa,
Nassrulhhpora

20I JKPCC of 2023

dated 22-12-2{123
JI llurlgarn Jchlum structures ()nrpora, Iludganr l92.rKPCC of 2023

da
Iludgrnt Kuwait Ilrick Kiln Summerbugh, [,asjan I l9 JKPCC of 2023

datcd 3t-01-2023
33 Budgam Pushoo Briek Kiln Shoolipora 197 JKPCC of 2il23

rJatcd 2212-2A2.3
34 Iludgarn Nlughal Brick Kiln ){asrulla h Jrora,

lVate rrr arri
35 Il u tlga nt (.J h u la rn Itohanunrrtl

Malik llrick Kiln
Sumntcrhugh, [,asjan 120 .IKPCC of 2023

dated 3l-01-2023
36 Budgam Sheikh ul Alam Brirk

Kiln
l{andvanpora, Budgam 135 JI(PCC o{2023

datctl 0I-02-2023
37 Iludganr Ilisnr illnh llrick Kiln Poonch Uund 191 .IKPCC of 2023

datcd 22-12-201,3
38 llutlganr l\l/s Irfan Ilrick Kiln, lchkot -lrhgrm lluclgam 149 JKPCC of 2023

dt.0r-02-2023
39 lludgam lltis (lousia lJrick

Kiln
at (lhitroo Gudsathu*-
llu,lg,!*

164 of PCC 2023 dr.
l5-12-2a23

40 Budgam Clhinar llrick af l)ooniryari Chattcrgam
Budganr

175 of PCC 2023 dt.
ts-t2-2023

41 tsudgam lll/s Nc*,Ro1,ul Brick
Kiln

Aaliporu, ('hadoora-
Ilud tn

t,l3 of PCB 2023 dr.
0l-02-2023/a liudgum l\l/s'l'ariq Brick Kiln, Kultrugh \1'agar tsudgam 356 JKPCC of 2A2t
dt. 0l-03-202443 Budgam M/s Highland Brick

Ki
Gopalsafe-tsudgam 361 JKPCC of 2{l2i

dr. 0t 42444 liudgam M/s Mohammatl
l'ousuf Wani Brick

lchganr-llrrrlgam 398 JKPCC of Z0Z4
dt. Iq-03-2024

45 lluclganr 1l/s
Kiln

Kohinour tlricli !'arikalan, Chncloora
llud

168 of yCC 2023 dt.
l5-12 -2023

2B

IrgB.lxpcc ot2ozl
loo,.o 2z-t2-2tl23
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46 Iludgam M/s Samco llrick Kiln, Gudsathu Budgam 348 JKPCC of 2024
dt. 0l-03-202.t

4V lludganr M/s Mohammad Amin
Brick kiln,

Hcrwadcr tsudgarn 393 JKPCC of 202{
dt. I9-03-2024

48 Budgam M/s Nagrad Brick
Kiln.

Non'bagh Budgam 349 JKPCC of 2024
dt. 0l-03-2024

49 lludgarn M/s Al-Mehdi tsrick
Kiln

Chattergam-Butlgnm 350 JKPCC of 2$24
dt.0t-03-2024

trn lludgarn I\'lls Scn Arfat Briqk
Kiln,

Quenjipora Budgam 130 JKPCC of 2023

dt.0l-02-2023
51 tsudgam M/s Dilbcr llrick Kiln at Noubugh Budgam 173 of PCC 2023 dt.

ts-t2-2423
52 lludgam M/s )tiath Brick Kiln, Ohattergam Budgarn 343 JKPCC of 2024

dt.0l-03-2024
53 Budgam Ill/s [mperial Brick

Kiln,
Caricntl Budgam 218 JKPCC of 202{

dt. l9-01-2024
54 Iludganr M/s Chinar Brick

Kiln,
Pallcr, Budgam 177 JKPCC (lt2023

dt.22-t2-2023
55 Iluclgnm M/s Zahoor ,A,hmad

Nath llrick Kiln.
Shalinn-Budgam 351 JKPCC at2021

dt. 0l-03-202{
56 Budgam M/s Paris Brick Kiln, Prrisabad, Budgam

57 Budgam Mls Bismillah Brick
kiln,

Parisabad-lludgam 363 JKI'CC of 2021
dt.0l-03-2024

58 Iludgam M/s Bloore Brick Kiln at Parisashad Budgam

qo Budgam M/s Ubiad Brick Kiln, Rakshalin*, Butlgam 224,IK}CC of ?024

dt.19-01-2024
OU tsudgam il|./s [. nited Brick Kiln Lltligam, Budgam 182 JKPCC of 2023

ilt.22-12-2A23
61 Iludgam M/s Royal Briclc Kiln, Chack-i-Decwan

Lakhmin Despora,
Bcerw'ah udgam

62 Budgnm M/s Dar llrick Kiln, Chattergam, Budgam 179 JKPCC of 2023
dt.22-12-2A23

63 Budgam M/s Bismillah Brick
kiln,

Rakshalina-tsudgam I l6 PCC of 2023 dr
3I-0t-2023

64 Budgam M/s Aqsa Brick Kiln, Lnbbcrtal [ludgarn 362 JKPCC o12021
dt. 0l-03-202{

65 lludgHm M/s Ncn tJishnrillah
Brick Ch

Parisabad-tsurlgam 366 JKPCC af 2024
dr. 0t-03-202{

66 Budgam M/s Shah antl Shah
tsrick Ki

\1'ahiabpora Budgam 178 JKPCC of 2023
dt.22-t2-2023

67 tsudgam M/s Farooq Ahmad
Dar tsrick Kiln

Summerbugh, Shalina
Budgam

122 PCC of 2023 dt.
3r-01-2023

fzzr "lxrcc of 2024

ldr. l9-01-2024

Itro .lffCC .,f 2023

ldt. 23-l t-2023

frrrrxrccorzoir
lot. og-ro-zozs

I
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68 Budgam M/s Hill Brick Kiln, Wahatrpora Budgam 145 JKPCC af 2t23
dt" 23-l l-2023

bv Budgam M/s Say'aru Brick
Kiln,

G*ricnd-Budgam 390 JKPCC of 202{
dt. l9-03-2024

70 Cilrrienrl lludgarn 357 JKPCC of 2024
dt.0t-03-2024

71 Dadinn Budgam 365 JKPCC of 2024
dt 0r-03-2024

72 Budgam M/s Rasool Mir llrick
Kiln

Punch Gund Budgam 189 JKPCC of 2023
dt.22-12-2023

73 Butlgrm Il/s Dar :rnd Dar
tsrick Kiln

Balpora \\:adcr Butlgam 187 JKI'CC of 7023
dt.22-t7-2023

74 Iludgam Mls lqhnl llrick kiln
(f,Jow Alamdar Ilrick
Kiln)

Ilehrampora,Chadoora
Iludgam

391 JKPCC of 2024
dt. t9-03-2024

7q at Rakshalina lludgam 147 JKPCC of 2023
dr. 23-l t-2023

/h Budgarn Mls Zafl'ron llrick
Kiln,

l,abhcrtal llutlgam 353 JKPCC o17021
rlt.0l-03-2024

77 Budgum M/s Qiyam Brick Kiln *t Bapat Becrrvah
lludgam

ld4 JKPCC of 2023

dt. 23-l t-2$23
78 Budgam M/s Hydrop Brick

Kiln,
lltullsu l:r, llerrrva h

Budgam
166 PCC of 2023 dt.
a3-a2-2023

79 Ilutlganr M/s Kohinoor llrick
Kiln,

l,asjan Budgrrnr ll8 PC:C:of 2023 dt.
3l-01-2023

80 li utlgir rn M/s Golden llrick
Kiln,

Iluntlgam Burlgam 364 JKPCC of 202.1

dt. 0l-03-202,1
81 Budgam M/s llabib Brick Kiln Seerbagh Lasjan Budgam 347 JKPCC of 2t21

dt.0t-03-2024
82 llurlgam !I/s High Land llrick

Kiln,
C opalsafc-Budga nr 361 JKITCC ot2024

dt.01-03-2024
a? llutlgam Mls \oor llrick Kiln. lledji ilt alikguntl Ilud gam 346 JKPCC of 2024

dr.01-03-2024
84 Butlgam lWs Alnmdar Brick

Kiln,
Nowbugh Budgam 397 "IKPCC of 202.t

dt. t9-03-2024
85 [3udgam M/s Shahecn Brick

Kiln,
Bunhama Becrr*'ah
Iludgary

355 JKPC:C af VA24

dt.0I-03-2024
86 lludganr II/s :\l*mdar Ilrick

Kiln,
Saratpura lludgtm 138 JKPCC sf ?023

dr. 0I-02-2023
87 Budgam M/s Aadil Brick Kitn, Mulshulla Berrrvah

Budgam
367 JKPCC of 2024
dr. 0l-03-2021

88 Budgam M/s Max Brick Kiln lYoubugh Chatloora
Budgam

34s.IKPCC of ZA2l
dr. 0t -a3-2021

llutlga nr trI/s Koka Ilrick hiln. Kullrch lludganr 351 ,IKPCC of 2021
dr. 0t-03-2024

89

Budgarn 

lltls..tzaU 
tsrick Kiln,

Budgam 

lnals 

mir Brick Kitn,

Itudganrllils ltatoo tlrick Kitn
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g0 Budgam M/s Brick No. 5, Behrampora Chadoora
Budglm

344 JKPCC ot2024
dt. 01-03-2021

91 Ilurlgrr nr \'lls ,lchlurn Brick
Kiln,

Bchrarn prlra ('hirtloora
Budgam.

396 ,lKPC.C of 202{
dt. l9-03-2024

92 Budgam *I/s Brick No.37I) Kultreh lludgam 342 JKPCC of 20?1
dr.0l-03-2024

93 Budg*m lWs Mushtaq Brick
Kiln,

Mnmgund, Beerwah
Budganr

167 JKPCC of 2023
dt. 03-02-2023

g4 Butlgnnr !1/s tsrick f o. 9l I
Brick Kiln,

tsagh-i-llvtler, Kral
Check, Budgam

392 JKPCC o12021
dr. t9-03-?024

95 Iludgam M/s Vallel, Brick Kiln, Nigloo-lleenvah, Iiudgam 225 JKPCC of 202{
dt. l9-01-202{t

96 tsudgam l\Os Max Brick Kiln, Bupput Beewah Budgam 358 JKPCC of 2021
dt.01-03-202,1

97 Budganr M/s Mchak Brick
Kiln.

Seerbagh Rakshalina
Iludganr

12l PCC of 2023 dt.
3l-01-2a23

g8 Butlg:rnr M/s Shah-i-Hamtlan
Brick Kiln,

tsaghi Shakoor Shah
Budgam

394 JKPCC of 2024

dt. l9-03-2024
oo Budgnm M/s Krshmir Brick

Kiln,
Mnmgund, Beenuah
Budgam

164 JKPCC of 2023

dr. 03-02-2023
100 Budgam Mls Muslim Brick

Kiln,
I'aris:rbatl Budgam 360 JKPCC of 2024

dt.0I-03-202{
101 llurlgarn $I/s llisnrillah Brick

Kiln,
Harda llatapura, Budgam 226 JKPCC of 202.1

dt. l9-01-2024
102 Budgam M/s Sayar Brick Kiln, Surenhall Budgam I42 PCC of 2023 dt.

23-tt-2023
103 Iludgam M/s Wani Brick Kiln,

Bunhama
Beenvsh Budgam 108 JKPCC of 2A23

dt.06-10-2023
a4 lludganr1 \'lls S.r ttl IIussu llrick

Kiln
lltriporu Parisabatl
llud

359 .IKPCC. of 2$21
dt. 0l-03-2024

105 Budgam Mls liayaz Ahmad
Brick

Labcrtal Iludgam 354 JKPCC ot202t
dr.0l-03-202,1
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Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail com
membersecretaryjkspcb@gmail,com

0191 -2472881,2476925

?,
J&K PCC

Ann or - e
Parivesh Bhavan, Forest Comptex
Transpoft Nagar, iammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The RegionaI Director, Jammu/Kashmir,
Pottution ControI Committee,
Jammu/Srinagar.

No:- JKPCC/NGT/130/ VIT - q Dated: k) -Oe-zOzq

Sub:- Hon'bte Nationa[ Green Tribunal Directions in O.A No. 594/2022 titted
Syed Riyaz V/s Union Territory of Jammu and Kashmir.

J&K Pottutlon Control Committee has lssued directions from time to time for
closure of Brick Kitns that were operating without vatid consent. Circutar
instructions have atready been issued vide No. JKPCC/PS /14512312256-80 dated 04-
12-2023 that District/Divisionat Officer shat[ proceed under the retevant Sections of
the Air/Water Aet and f ite complaints in the competent court against the occupiers
who faitto comply with the directions issued by J&K Pottution Control Committee.

ln view of the above, the fottowing instructions are hereby reiterated:

1. Divisional Off icers concerned shatt ensure that no Brick Kitn in respect of
which ctosure order has been issued is attowed to operate in violation of
the environmenta[ laws in their respective jurisdictions.

2. ln case any viotation is noticed the Divisionat Offlcer shatt immediatety
report the same to District Magistrate, Superintendent of Potice of the
District, and Member Secretary J&K PCC. Further, the Divisional Officer
shatt ensure fiting of comptaint against the occupier in the court without
any delay.

3. ln case the Divisionat Officers faits to report any instance of violation of
J&K PCC directions by any Brick Kitn owner in his jurisdiction, the officers
and officiats concerned shatt be tiabte to be proceeded against
deretiction of duties.

(v a
7

f.chri,^an
Copy to the:-
1. Att District/DivisionatOfficers J&K pCC,
2. Assistant Law Officer, J&K PCC Srinagar
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/irrmex- D
Jlx

rbb,\f?,
Governnrent of Jammu ond Kashmir
.l<* K Poll ut it>n ('rnrtrol ('ornntiilce 'vH[w

lr, r.., ,l1r(. \,, .. ,,.. \,r,
l'.rr rr r' li lllr.rrr l I I r,il:
i r :rn;l trr \.rr,.rr \,r: rr.rl
.l,rniltiil- | N(ti,{rr

Ph./r ax.0r9 1.247692 5

Surnrucr ollicc: May-0oobtr
Sherkh-ul-Alarn anprus.
Behirrl Cou. Silk fncrory,

RnJlBfh. Sntragu (J&l(F 110008
Ph,/Flr^0144-131r165

'l'hc Iv{inistr'}' ot' Environment, Forests and Climatc Changc, Government of Indra vide Notification GSR113 (E) L)t' 22"d February 2022 read with Notification GSR 895 (E) dated li,o December 2023, hasprescribed the fotlowing environmental standards for operation of brick kilns under &e Environment(Protection) Rules, 1986:

PTIBLI(] NOl'I(]E

ind.\tt tiorr all [] ick Kil On nc

Particulate matter in stack cmission
Ivlinimunr srack hcighr (othcr lhan Vcrtical Shalt Brick Kiln)

Krh'r Lrapacity' less rhan J0,000 trricks per day
Kiln capaciry 30 ,000 bricks pcr day or more

Minimum-stack height (Vertical Shaft Brick Kiln)- Kiln capaciry less than 30,000 bricks per day

- Kiln capacirv 30,000 bricks pcr clav r)r morr.

Ncu' bnck kilns shall be allowed only with zig-zagtcchnology or vetlical shaft or use of piped Natural Gasas fuel in brick makrng.

Existing brick kilns located within l0 km of non-anainment ciry boundary (Jammu and Srinagar Municipal

f,.f:Tj?iff*T;:convert 
rc zis-zastechnologv/ Verrical shaft techno tos:yr pipeanaturar sas by or

In thc rest ol' the ur of J&K, existing brick kilns musr conve rt ro zig-zagrechnology/ vertical shafttechnology/ piped narural gas by or before 23 Fewuary 2025.

For further demils regarding environmental standards pertaining to Brick Kilns, prease visit the website ofJ&K PCC https:/'Gpec'cre.nslru undcr stanclards> Indusrrv specilic > Brick Kiln.
l;'urthcr' thc II,.'trlc'Natiortitl ()tcc,'[rrlruner r, oA No 5g-tr2022 rrtled ,,Syed 

Riyaz v/s uTof J&K andothcrs" itt tts order clarecl0zl.0l 2024 has, ittrtroliit,issucd the lbllowrng direction.s:

"7 ' All the concerned District Magistrates and the superintendents ofpolice in theuT of Jammu and Kashmir are directed to ensurc that no brick kiln is set up and

ffi"J:1,:J:TJj;i*ff :rE 
/ cro fr o m rr(p c c a n d w i tho uid u e co mpri ance

Accordingly' all Brick Kil' owners are advised to adhere to the environmenar standards for operation of
l[::nT:;:X'..u"'"on*'niip'otlctior,; 

Rures, is86, *a the direcrior, 
"]Hrr,ure National Green

#'ilff;iJ::T::i1 rffi.';fiTl'l#-der the Air (prevention and Contror of ponution) Aa, re8r

Issued in public interest byJammu and Kashmi, pollutiorrCo"r*, 
Committee

,250 mglNml

24m
27m

l4m (at least 7.5 m from
loading platform)
l6 m (at least 8.5 m from
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